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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

0.A. NO. 200/2014
IN THE MATTER OF:
M.C. Mehta ......APPLICANT
VERSUS
Union of India& Ors. ...RESPONDENTS

STATUS REPORT BY WAY OF AFFIDAVIT ON BEHALF OF DISTRICT
GANGA _ PROTECTION COMMITTEE, TEHRI __ GARHWAL ,
THROUGH  DISTRICT MAGISTRATE, TEHRI GARHWAL |,
UTTARAKHAND IN COMPLIANCE OF THE ORDER DATED
24.11.2023 PASSED BY THIS HON’BLE TRIBUNAL.

I, Mayur Dixit S/o Shri U.C. Dixit aged about 36 years, presently posted as
District Magistrate, Tehri Garhwal, District Tehri Garhwal, Uttarakhand, do
hereby solemnly affirm on oath and state as under:

1. That I am the deponent in the present matter and by virtue of my official
capacity, I am acquainted with the facts and circumstances of the present
matter and as such I am competent to file the present affidavit.

2. That the present matter was listed before this Hon’ble Tribunal on
24.11.2023 and this Hon’ble Tribunal directed the district Magistrates of
all the thirteen districts to file the fresh reports with respect to each
city/town of the district, disclosing the following information, quoted
verbatim herein:

gy TR 1. Sewage

‘ s ="z5] a) Per day generation of sewage in each city/town within the District

b) Quantity of sewage treated per day, city/town wise.
: ¢) The number of sewage treatment plants existing and their capacity

and capacity utilization and mode of disposal in each city/town.

. \d) Quantity of discharged treated waste from each STP, particularly
L ; 2

RGO
e Rk

Sfrom fecal coliform. /,‘ AR )}

Distﬁct\ymgistrate

Tehr Garhwal
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e) Time bound plan to meet the gap, if any, in generation and
freatment of sewage.
f) Details of Hotels, Dharamshala, and Ashram operating without

proper consent and discharging untreated effluent and the action

taken against them.

g) Water quality in river and its tributaries in abutting districts/towns

in terms of fecal coliform (MPN/100ml)

II.  Municipal Solid Waste Disposal:

a) Per day generation of Solid waste in each city/town within the

District.
b) Quantity of solid wasted treated per day, in each city/town of the

District.
¢) The gap in treatment of solid waste.
d) Legacy waste and the time bound plan to treat legacy waste.

e) The manner of utilization of the treated waste as well as rejects

arising out of remediation of legacy waste.

/) Current status of dumping of solid waste with reference to location.

, \HI Construction and Demolition Waste

4\

;’_:3\" ) Total per day generation of C & D waste in the District.

.
e i
s !
.

s

b ™ AT H
oy “;6' 1 i <) The detail of plant established for the treatment of C & D waste

including the existing capacity and capacity utilization.

a) Number of Industrial ~Unit  discharging  their effluent
treated/untreated in River Ganga and its tributaries and details of
defaulting industrial units.

b) Total daily generation of such industrial waste within the District.

¢) The manner of treatment of the Industrial waste so generated.

Distn'c‘%iagistrate
Tehr Garhwal
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d) The discharge effluent analysis from the CETP and ETP treating
the industrial waste from each outlet.
e) The per day generation of industrial solid waste and manner of its

treatment and disposal in the District.

V. Regulation of Flood Plain Zone

a) If the flood plain zone has been demarcated and the extent of
encroachment on the flood plain zone in the District.
b) The details of direct discharge of pollutants by the encroachers by

the side of the River Ganga and its tributaries in the Distric.

VI. Bio medical Waste:

a) The per day total generation of bio medical waste in the District.

b) The manner of its treatment and disposal.

VII. Mining

a) Number of cases registered within a year against illegal mining in
the bed or flood plains of river Ganga and its tributaries and
details of enforcement of mining policy of State and “Enforcement
& Monitoring Guidelines for Sand Mining” (EMGSM-2020) and
sustainable Sand Mining Management Guidelines 2016.

Ly 2 The concerned hydro project set up on river Ganga and its
i tributaries will ensure maintaining and complying with the
prescribed minimum 15% of flow of water in the river Ganga and
its tributaries....."

3 That the District Tehri Garhwal in the State of Uttarakhand has

Devprayag town, located at the confluence of river Bhagirathi and
Alaknanda.

4. That para — wise report on the information sought by the Hon’ble Green

Déstm:a)e’éu{w .

Tehn Garhwal
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W *:;
' Tribunal is as follows —
Issues Information Sought Implementation and Compliance
1.Sewage (a) Per day generation || Name Of town Per day sewage generation
of sewage in each || Devprayag 0.421 MLD
city/town within the | [ Kritinagar 0.216 MLD
district. Munikireti 5.42 MLD
Tapovan 2.61 MLD
New Tehri 2.5 MLD
(Annexure- A)
(b) Quantity of Name of town Per day treated sewage
sewage treated per Devprayag 0.179 MLD
day, city/town wise. Kritinagar 0.044 MLD
Muni ki Reti 3.00 to 5.00 MLD
Tapovan 2.61 MLD
New Tehri 2.5MLD

>

Comments :- Remaining sewage disposal process:

In Devprayag and Kritinagar remaining untreated sewage generated
by the town population have individual toilet facilities and rest are
dependent on community toilets. Most of the households have
flush or pour flush toilets connected to septic tank. Household not
connected to sewerage system are discharging the effluent of
septic tank and totally grey water into nearby tapped drains, which
is treated at installed STPs.
In Muni ki reti
5.00 MLD STP, Chorpani, Muni ki reti - Dhalwala rest 0.42 MLD
sewage being diverted to 26 MLD STP, Lakkarghat, Rishikesh as and
when required.
In Tapovan STP is receiving less quantity of sewage in comparison
of sewage generated, as there is only 11km of sewer line exists
covering less than 50% of total population. Remaining sewage
network is proposed under Rishikesh Integrated Urban
Infrastructure Program (RIUID) funded by KFW German Bank in
coordination with UUSDA. Remaining sewage is disposed in Septic
tank/soak pit by household and hotels in their own STPs.
(Annexure- A)

A Notary
% Tohci- Jakhanidhar § £ [}
%, Rog No.16(0812607 & 7 /1

District Magistrate
Tehri Garhwal
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() The number of
sewage treatment
plant existing and
their capacity and
capacity, utilization
and mode of disposal
in each city/town.

Name of town& location STP capacity | Capacity utilization
in MLD in MLD

Devprayag

1.Bah bazar, Devprayag 1.40 0.070

2.Shanti bazar,Devprayag 0.075 0.025

3.Sangam bazar, Devprayag 0.150 0.084

Kritinagar

1.Near BRO bridge 0.05 0.030

2.Near main market temple | 0.01 0.01

Muni ki Reti

1.Chorpani 5.00 5.00

Tapovan

1.Tapovan 3.50 1.48

Tehri

1.Bhagirathi Puram 5.00 2.5

® In Devprayag and Kritinagar STPs are constructed for treatment
of domestic sewer & Nala Tapping, which were directly flowing
in river. Less quantity of sludge has been received at STPs, which
is utilized as fertilizer for gardening of plants and after
treatment, treated effluent released into river.
Name and number of Drains tapped :-
Devprayag- 1.Bah bazar drain
2.Saraswati nala( From Sulabh)
3.Sangam bazar 1
4. Sangam bazar 2
Kritinagar- 1- Near main market temple drain
2- Near new bridge drain

® In Muni ki Reti 500 MLD STP, Chorpani, Muni ki reti —
Dhanlwala rest 0.42 MLD sewage divert to 26 MLD STP,
Lakkarghat, Rishikesh if required. Mode of disposal — Water.

In Tapovan STP is receiving less quantity of sewage in comparison of
sewage generated, as there is only 11km of sewer line exists
covering less than50% of total population. Remaining sewage
network is proposed under Rishikesh Integrated Urban
Infrastructure Program (RIUID) funded by KFW German Bank in
coordination with UUSDA. Mode of disposal- Water.This
programme is at very initial stage and discussion with
stakeholders is going on.

Number of drains tapped:-

There are 13 drains in Muni ki reti & all drains are tapped. In
Tapovan there are 07 drains and 5 drains are tapped and 2 drains
are seasonal & clear water drains.

e In New Tehri STP is constructed for treatment of domestic
sewer after treatment of sewage sludge received at STP which is
utilized as per fertilizer for grading of STP and also given free of
cost and THDC also takes this treated sewage for parks and

gardens.
(Annexure- A)

D'Stnc\t%aglstl o
Tehri Garhwal
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(d) Quantity of | | Name of town& location Quantity of discharged treated
discharged treated sewage(particularly for Fecal
sewage from each coliform) (#/100ml).
STP, particularly for || Devprayag
fecal coliform. 1.Bah bazar, Devprayag 540

2.Shanti bazar,Devprayag 130

3.Sangam bazar, Devprag 220

Kritinagar

1.Near BRO bridge

540 reported September 2023.

STP found Non-operational as
plant was under maintenance
work. (Date of Inspection: 12-

10-2023).
2.Near main market temple 54*10?
Muni ki Reti
1.Chorpani l 79
Tapovan
1.Tapovan | 170
Tehri
1.Bhagirathi Puram ] 220

(e) Time bound plan
to meet the gap, if
any, in generation and
treatment of sewage.

Comment:- At present
working Properly
MPN/100ml .(Annexure - A)

(Annexure- B)
in Kritinagar near BRO Bridge STP is
and the range of fecal coliform is 70

1.Devprayag

Co-treatment of 5.0 KLD has been taken into
tendering work and accordingly additional units as
mentioned in the sanctioned DPR for Co-treatment
of septage in existing 1.4MLD STP at Devprayag.

2.Kritinagar

At present Co-treatment of 30 KLD has been also
taken into consideration for Kritinagar septage
treatment and accordingly additional units as
mentioned in the sanctioned DPR for CO-treatment
of septage in existing 3.50MLD STP, Nurseryroad,
Srinagar. Tendering work for co-treatment plant is in
progress.

3.Muni ki
Reti

An additional 8.0 MLD STP at Muni ki Reti — Dhalwala
sanctioned by NMCG under Namami Gange
Programme. Tender has been awarded and date of
start given from 04.12.2023.

4.Tehri

STP plant is 50% Utilized of its design capacity of 5
MLD.

Comments:-

» In Kritinagar for the Co- treatment of 30 KLD E- Tender invited
on 25-07-2022. Pre -bid meeting held & clarification on
queries uploaded on site. Bid submission work in progress.
Firms are not interested in Co- treatment work. Executive
agencies is of opinion that FSTPs may be proposed instead of

DistriM/lagistrate
Tehri Garhwal
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>

“-\
co-treatment so that independent treatment of septage can
be done which will avoid any possible Re tender invited by
GM ( Ganga), UKPIN, Haridwar,

» The current status of an additional 8.0 MLD STP at Muni ki
reti- Dhalwala survey, design & drawings works is in
progress.

(Annexure- A)
(f) Details of Hotels, Total number of registered hotels having valid CCA - 205.
Dharamshala and Hotel without valid CCA - 57
Ashram operating Show cause issued against — 57
without proper Copy of the action taken has been attached.
consent and
discharging untreated (Annexure- B)
effluent and the
action taken against
them.
(g) Water quality in S.No. | Name of the monitoring point Range of  fecal
river and its coliform(MPN/100ml)
tributaries in abutting 1 | River Alaknanda B/C River <1.8
districts/towns in Bhagirathi at Devprayag
terms of fecal coliform 2 | River Bhagirathi B/C River <1.8
(MPN/100ml). Alaknanda at Devprayag
3 | River Alaknanda A/C River <1.8
Bhagirathi (River Ganga D/S) at
Devprayag
4 | Tehri Lake at Koti colony, Tehri 40
(Annexure- B)
2.Municipal (a) Per day generation | | Name of Per day generation of solid waste
Solid Waste | of Solid Waste in each || city/town
disposal city/town with in the | | 1.Chamba 4.4 ton
district. 2.Tehri 10.58 ton
3.Lambgaun 0.8 ton
4.Narendranagar 0.15 ton
5.Ghansali 2.09 ton
6.Muniki Reti 19.84 ton
7.Devprayag 0.8 ton
8.Kritinagar 0.75 ton
9.Chamiyala 2 ton
10.Tapovan 1.5ton
11.Gaza 0.99 ton

(Annexure —-C)

District Magistraic
Tehri Garhwal

T i L
‘cazcapsss®
-
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(b) Quantity of Solid
Waste treatment per
day, in each city/town
of the district.

Name of
city/town

Quantity of solid waste treatment per day

1.Chamba

3.85 ton

2.Tehri

4.75 ton

3.Lambgaun

0.5 ton

4.Narendranagar

0.15 ton

5.Ghansali

2.09 ton

6.Muniki Reti

19.84 ton

7.Devprayag

0.8 ton

8.Kritinagar

0.75 ton

9.Chamiyala

2 ton

10.Tapovan

1.5ton

11.Gaza

0.99 ton

(Annexure —C)

() The gap in
treatment of Solid
Waste.

Name of
city/town

Gap in treatment of
solid waste

Process of disposal of solid
waste

1.Chamba

0.55 ton

The solid waste is collected
in segregated manner from
every premises by door to
door collection which is
later taken to the landfill at
Mukri, B.puram where it is
further segregated and the
untreated waste is
dumped/processed in the
dumping yard Mukri,
B.Puram.

2.Tehri

5.82 ton

The solid waste is collected
in segregated manner from
every premises by door to
door collection which is
later taken to the landfill at
Mukri, B.puram where it is
further segregated and the
untreated waste is
dumped/processed in the
dumping yard.

3.Lambgaun

0.3 ton

The solid waste is collected
in  segregation manner
from door to door from all
the 4 wards by the
outsourcing agency
(Fendeswar  association)
and later taken to land fill
site, where it is further
segregated and compost is
made up from wet waste
and dry waste is further
compacted.

'l
i

W

+ District Magistrate
Tehri Garhwal
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4.Narendranagar

100% treatment of
MSW

Door to Door segregated
solid waste collected from
the household, then sent
out to palika’s solid waste
plant, where wet waste
sent to Nadia pit for
composting & dry waste
processing is being done at
MREF facility, where dry
waste separated in plastic,
cardboard, rubber, tin,
paper etc. after
segregation and
compacted segregated
waste sold to recycler.

5.Ghansali

100% treatment of
MSW

In ULB area, organic and
inorganic door to door
garbage collection is done
by an outsourced agency
with 2 garbage vehicles. At
those places in the town
where the garbage vehicle
cannot reach, the Safai
mitra collects the garbage
in two bags and bring it to
the vehicle. After which the
garbage is brought to the
present temporary garbage
disposal site on Ghansali-
Chamiyala motor road
where the inorganic waste
is sorted item wise and
sold for recycling.

6.Muniki Reti

100% treatment of
MSW

ULB use windrow aerobic
composting system for
disposal of MSW .Average
18MT inward waste as per
current generation and
around 3 to 4 Mt recycling
material is being treated at
MRF center.(Khara Shrot,
Near Janki Setu, Ram jhula
near parking)

7.Devprayag

100% treatment of
MSW

In ULB are, organic and
inorganic door to door
garbage collection is done
by an outsourced agency
with garbage vehicles. At
those places in the town
where the garbage vehicle
cannot reach, the Safai

District Magistrate
Tehri Garhwal
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mitra collects the garbage
in two bags and bring it to
the vehicle. After that the
waste is brought to the
MRF near the Belly band,
where the inorganic waste
is separated and sorted
item wise and compacted
through compactor and
stored in the warehouse
for disposal. Organic waste
is put into compost pits.

8.Kritinagar

100% treatment of
MSW

The solid waste is collected
in segregated manner from
every premises by door to
door collection which is
later taken to the landfill at
word no. 2 Newny Sain
trenching ground where it
is further segregated and
the dry waste is compacted
and the wet waste is kept
in the pits to make
compost.

9.Chamiyala

100% treatment of
MSW

The solid waste is collected
in segregated manner from
every premises by door to
door collection which is
later taken to

Andariya (Ghansali) where
dry waste is compacted
and wet waste is kept in
the compost pits.

10.Tapovan

100% treatment of
MSW

Solid waste is collected
separately(wet & dry).
There is no dumping sites
in ULB area the collected
segregated waste has been
sent to solid waste
management plant nagar
palika parishad Muni ki reti
for treatment.

11.Gaza

100% treatment of
MSW

The solid waste is collected
from door to door by the
outsourcing agency. At
those places in the town
where the garbage vehicle
cannot reach, the safai
mitra collects the garbage
in two bags and bring it to

V/

District Magistrate
Tehri Garhwal

)




30694

the vehicle. later the waste
is taken to temporary land
fill site Gaja- Khadi motor
raod material recovery
facility (MRF) site. where
biotic and a biotic waste is
further segregated, dry
waste is compacted by
compactor & sold for
recycling and biotic waste
is kept into compost pit.

(Annexure —C)

(d) Legacy waste and
the time bound plan
to treat legacy waste.

Name of
city/town

Time bound plan to
treat legacy waste

Treatment of legacy
waste

1.Chamba

Legacy Waste
treatment is done by
Nagar palika parishad
in the year 2021-22.

Legacy Waste treatment
is done by Nagar palika
parishad in the year
2021-22.

2.Tehri

3500MT legacy waste
is in nagar palika tehri,
DPR is being prepared
for the legacy waste
treatment.

DPR is being prepared
for the legacy waste
treatment.

3.Lambgaun

8MT legacy waste is
in nagar palika
Lambgaun, at present
outsourcing
institution is working
on legacy waste.

Work on ULB'’s
trenching ground is

under process and
90% of work is
completed, after

completion of work
uLB will work on
legacy waste, at
present  outsourcing
Fendeswar association
is working on legacy
waste, at present
segregation of dry and
wet waste is carried
out and compost has
been making from the
wet/ biotic waste.

4.Narendranagar | 600MT

legacy/RDF
waste is in nagar
palika Narendra nagar

Cluster Based
approach has been
taken with nearby
UDD and  Nagar

Palika/ Panchayats.

DPR is being prepared
for legacy waste and RDF
waste treatment.

W

District Magistrate
Tehri Garhwal
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5.Ghansali

There is no legacy
waste in nagar
panchayat Ghansali.

There is no legacy waste
in  nagar  panchayat
Ghansali.

6.Muniki Reti

8500 MT legacy waste
has been treated and
approximate 4500 MT
legacy waste tender
has been awarded,
within 90 days 100%
legacy waste will be
treat as per CPCB
guideline.

For the process of

legacy waste
excavation, screening
and windrow

processing techniques
is being used for
treatment, ULB has
treated it's 70% of
legacy waste and rest
30% will be treated
within 60 days.

7.Devprayag

There is no legacy
waste in nagar palika
parishad Devprayag.

There is no legacy waste
in nagar palika parishad
Devprayag.

8.Kritinagar 3000 tonne legacy | Legacy waste treatment
waste is remaining, | is done by ULB at 6"
time bound is January | January 2024.
2024.

9.Chamiyala There is no legacy | Legacy waste treatment
waste in nagar | is done by ulb in the year
panchayat Chamiyala. | 2021-22

10.Tapovan There is no legacy | There is no legacy waste
waste in nagar | in ULB area.
panchayat Tapovan

11.Gaja There is no legacy | There is no legacy waste
waste in nagar | in nagar panchayat Gaja.
panchayat Gaja.

(Annexure —C)

(e) The manner of || Name of
utilization  of  the [ city/town

Manner of utilization of the treated waste

treated waste as well | [ 1.Chamba
as rejects arising out
of remediation of
legacy waste.

Legacy waste treatment is done by ULB in the
year 2021-22 by the contracted agency Zeron
engineering private limited, Industrial area

Gaziabad.

2.Tehri

DPR is being prepared for the legacy waste

treatment.

3.Lambgaun

Work on ULB’s trenching ground is under
process and 90% of work is completed, after
completion of work ULB will work on legacy
waste, at present outsourcing Fendeswar
association is working on legacy waste.

4.Narendranagar

After the treatment of MSW/legacy waste
recyclable residue is sold to recycler, for RDF
and inert waste sent out to Rishikesh Plant.

B
- -
e .
“ssauear”

District Magistrate
Tehri Garhwal
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5.Ghansali There is no legacy waste in nagar panchayat
Ghansali.
6.Munikireti After the treatment of MSW/legacy waste

recyclable residue is sold to recycler, RDF sent
to authorized dealer and inert sent to SLF site.

7.Devprayag

Aerobic system PIT Based composting
recovery of recyclable & rejects is sent to
Kritinagar land fill site.

8.Kritinagar

Aerobic system PIT Based composting
recovery of recyclable & rejects is sent to land
fill site.

9.Chamiyala

There is no legacy waste is nagar panchayat
Chamiyala.

10.Tapovan

There is no legacy waste in nagar panchayat
Tapovan.

11.Gaza

There is no legacy waste in nagar panchayat
Gaja.

(Annexure —C)

(f) Current status of

dumping

waste with reference

to location.

Name of
city/town

Current status of dumping of solid waste

1.Chamba

Currently ULB is doing 100% door to door
collection and segregation of waste and then
carried to trenching ground in Mukri, B.Puram
where further segregation is done and further
treatment of dry and wet waste is done
separately.

2.Tehri

Nagar palika parishad Tehri is currently achieving
100% door to door collection and 70%
segregation of waste which is further taken to
trenching ground in Mukri, B.Puram where
further segregation is done and further treatment
of dry and wet waste to make compact and
compost respectively.

3.Lambgaun

Currently, ULB is doing 100% door to door
collection and segregation of waste, collected
waste carried to ward no-2 and Lambgaun bazar
Gadaira in Lambgaun where further segregation
done to separate wet and dry waste.

4.Narendranagar

Currently ULB is doing 100% door to dorr
collection and segregation of waste and then
carried to Kumhar Kheda, where dry waste
processing is being done by MRF facility, dry
waste separate in plastic, cardboard, rubber, tin,
paper etc. After segregation segregated waste
sold to recycler and wet waste sent to nadep pit
for composting. Mix waste is being separated into
dry and wet waste by the use of trommel
machine.

District Magistrate
Tehri Garhwal
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5.Ghansali

Nagar panchayat Ghansali is currently achieving
100% door to door collection and segregation of
waste, which is further taken to temporarily
trenching ground Ghansali-Chamiyala motor road
where further segregation is done and further
treatment of dry and wet waste to make compost
respectively.

6.Munikireti

Currently, ULB is doing 100% door to door
collection and segregation of waste and then
carried to Kharashrot MSW plant, where dry
waste processing is being done by MRF facility,
dry waste separated in plastic, cardboard, rubber,
tin, paper etc. After segregation segregated waste
sold to recycler and wet waste sent to Nadep pit
for composting. Mix waste is being separated into
dry and wet waste by the use of trammel machine
after that above process used for dry and wet
waste.

7.Devprayag

In NPP Devprayag 100% door to door collection
carried out. Location of dumping site is Ward No.1
Beli Band Devprayag.

Location of dumping site is Ward No.2 Dang Dhari

8.Kritinagar
motor marg Kritinagar.
9.Chamiyala In NP Chamiyala 100% door to door collection
carried out. Location of dumping site is temporary
trenching ground Ghansali — Chamiyala motor
road.
10.Tapovan No dumping site in ULB area, the collected
segregated waste has been sent to Nagarpalika
muni ki reti solid waste management plant for
treatment.
11.Gaza Location of dumping site is Gaja — Khadi road.
(Annexure —C)
3.Constructio | (a) Total per Name of Per day generation of C&D waste
nand generation of C&D || city/town
Demolition | Waste  within 1.Chamba 0.11 ton
waste district. 2.Tehri 0.22 ton
3.Lambgaun 0 ton
4.Narendranagar 0.11 ton
5.Ghansali 0 ton
6.Munikireti 0.55 ton
7.Devprayag 0.11 ton
8.Kritinagar 0.11 ton
9.Chamiyala 0.055 ton
10.Tapovan 0 ton
11.Gaja 0.74 ton

(Annexure —C)

Di;\éct Magistrate

Tehri Garhwal




’\

30698

(b) The details of || Name of | Details of plant established
plant established for || city/town
the treatment of C&D || 1.Chamba Currently ULB doesn’t have plant for
waste including the treatment of C&D waste because of lack of
existing capacity and land availability. Currently C&D waste is used
capacity utilization. for filling of pits in road and street paths
around the ULB area.
2.Tehri Nagar palika parishad Tehri doesn’t have

plant for treatment of C&D waste because of
lack of land availability. Currently C&D waste
is used for filling of pits in road and street
paths around the ULB area.

3.Lambgaun Currently ULB doesn’t have any plant for
treatment of C&D waste.The quantity of C&D
waste in ULB area is very less and site where
the C&D waste is produce which is being
utilized by same site.

4.Narendranagar | Currently ULB doesn’t have plant for
treatment of C&D waste because of lack of
land availability. Currently C&D waste is used
for filling of pits in road and street paths
around the ULB area.

5.Ghansali Currently ULB doesn’t have any plant for
treatment of C&D waste. The quantity of C&D
waste in ULB area is very less and site where
the C&D waste is produce which is being
utilized by same site.

6.Munikireti Currently ULB doesn’t have plant for
treatment of C&D waste because of lack of
land availability. Currently C&D waste is used
for filling of pits in road and street paths
around the ULB area.

7.Devprayag Nagar palika parishad Devprayag does not
have its plant for treatment of the C&D
waste. The generated waste is used in back
filling in low lying areas.

8.Kritinagar Currently ULB doesn’t have plant for
treatment of C&D waste, the waste that is
generated is used in back filling in low lying
areas, and remaining is disposed by the dump
site by the nagar palika.

9.Chamiyala Nagar panchayat Chamiyala does not have its
plant for treatment of the C&D waste the
waste that is generated is used in back filling
in low lying areas.

; Dis\yct Magistrate
Tehri Garhwal
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10.Tapovan Currently ULB doesn’t have plant for
treatment of C&D waste.C&D waste collected
from ULB area goes to NH sites for dumping.

11.Gaja Currently ULB doesn’t have plant for

treatment of C&D waste.The quantity of C&D
waste in ULB area is very less and site where
the C&D waste is produce which is being
utilized by same site, if they did not used the
C&D waste then the waste is carried out to
dumping site which is decided by the PWD

dept.

(Annexure —C)

4.Industiral
Effluent
discharge

(a) Number of

industrial unit
discharging their
effluent

treated/untreated in
river Ganga and its
tributaries and details

Total number of industries registered — 136

There is no Industrial effluent discharging unit out of total registered
industries, and no violation reported.

All the industries have their own ETP plant.

(Annexure- B)

of defaulting

industrial units.

(b) Total daily | 51.198 MT/ Annum disposed through Authorized TSDF’s - 05
generation of such (Annexure- B)

industrial waste with
in the district.

(c) The manner of
treatment of the

Treatment, storage and disposal facilities(TSDF) - M/s Bharat Qil
& Waste Management, Roorkee

industrial waste so (Annexure- B)
generated.
(d) The discharge | Thereis no CTEP & ETP discharge effluent.

effluent analysis from
the CETP and ETP
treating the industrial

(Annexure- B)

waste form each

outlet.

(e) The per day 51.198 MT/ Annum disposed through TSDF/ Authorised recyclers, TSDF
generation of | - M/s bharat Oil& Waste Management, Roorkee

industrial solid waste
and manner of its
treatment and
disposal in the
district.

(Annexure- B)

istrict Magistrate

Tehn Garhwal

| -
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5.Regulation | (a) If the flood plain | In Tehri Garhwal flood plain zone has been demarcated as
of flood Plain | zone has been | follows:-
Zone demarcated and the | For the Bhilanga river(both side) - From Gangi to Ghansali.
extent of | For the Gana river(right river bank) — From confluence of
encroachment on the | Devprayag to Dhalawala den Muni ki Reti.
flood plain zone in the | For the Bhagirathi river(both side) — From Koteshwar dam to
district. confluence of Devprayag.
For the Alaknanda river(both side) — From Shrinagar dam to
Devprayag. (Annexure- D)
(b) The details of | There is no any encroachment along with the bank of Ganga and its
direct discharge of | tributaries so the details of direct discharge of pollutants by the
pollutants by the encroachers by the side of the river Ganga and its tributaries in the
encroachers by the | districtis zero.
side of the river (Annexure- D)
Ganga and its
tributaries in the
district.
6. Bio (a) The per day total | The total estimated daily production of bio medical waste in the
medical generation of bio | district is 60 Kg.( according to medical department). (Annexure- E)
waste medical waste in the | Total HCF — 463 and total bio medical waste generation — 67.44
district. kg/day.(according to Uttarakhand Pollution control Board).
(Annexure — B)
(b) The manner of its | In District hospital Baurari/ Sub district hospital Narendranagar/ all
treatment and | community health centre/ public health centre, bio medical waste
disposal. disposal is done by medical pollution control committee (MPCC) and in
other medical units of district it is done through deep burial.
(Annexure — B)(Annexure- E)
7.Mining Number of cases | There are two cases registered within a year against illegal mining
registered within a | in the bed or flood plains of river Ganga and its tributaries and the
year against illegal | action taken according to Prevention of lllegal Mining
mining in the bed or | Transportation and Storage Rules 2021.
flood plains of river | Copy of the action taken has been attached.
Ganga and its
tributaries and details (Annexure- F)
of enforcement of
mining policy of state
and “Enforcement &
Monitoring Guidelines
for Sand Mining”
(EMGSM) and
Sustainable Sand
Minig  Management
Guidelines 2016.
8.Ecological | The concerned -hydro.] THDCIL is always releasing water from its Tehri Hydro Power
flow of river project.ggt)ﬁﬁ;h e ;C,‘brgglex consisting of Tehri HPP and Koteshwar HEP adhering to

LTI tag

b
‘e
By
.

A%,

District Magistrate
Tehri Garhwal
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complying with the
prescribed minimum
15% of flow of water
in the river Ganga and
its tributaries.

Ganga and its | e- flow gazette notification issued on 10.10.2018. Further, CWC
tributaries will ensure | provide discharge to released, considering requirement of
maintaining and | irrigation and drinking water in the downstream form

Tehri/Koteshwar HEPs which is more than the flow requirement
as specified by Hon’ble NGT.Tehri Damhas always maintained
more than 15% of the inflow of water.

(Annexure- G)

. In view of the facts and circumstances as explained here in above sincere

efforts are taken by the District Ganga Protection Committee, District

Tehri Garhwal, in compliance of the directions passed by this Hon’ble

Tribunal, the same may kindly be accepted by this Hon’ble Tribunal and

the deponent hereby undertakes to comply with every direction passed by

this Hon’ble Tribunal.

District Magistrate
DEROBENAa

.
Yeesesazne
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VERIFICATION

I, the deponent above named do hereby verify and say that the contents of
my above Status report by way of affidavit are true and correct to my
knowledge based on record, no part of it is false and nothing material has been
concealed there from. The legal submissions are further true as per legal advice

received and believed to be true and correct.

Verified by me at New Tehri, Uttarakhand on this ?_mlay of February,
2024.

A

iy Affrmed 03 < + District Magistrate

DERONEN Tzl

sworn Sele

A A AR P
NP .;.-.m \1 "%\(ﬁ:w’

Filed by:

[KAUSHAL GAUTAM]

Additional Advocate General for the State of Uttarakhand /
Respondent

Office: A-25, Second floor,

Defence Colony, New Delhi-110024

Mobile No. 9811101934

Email- officeofkaushalgautam@gmail.com
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Item No.04 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application N0.200/2014
(C.W.P. No. 3727/1985)
(I.LA. No. 340/2022)

M.C. Mehta Applicant
Versus

Union of India & Ors. Respondent(s)
Date of hearing: 24.11.2023

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Applicant: Ms. Katyayni, Adv. for Applicant

Respondent: Mr. Kaushal Gautam, AAG with Ms. Snehpreet Kaur, Adv. for the
State of Uttarakhand :
Mr. Rahul Verma, AAG for the State of Uttarakhand& SIIDCUL
Mr. MukeshVerma, Adv. for UKPCB

Mr. Gigi.C.George, Adv. for NMCG -
ORDER
1. The issue under consideration in this Original Application is about

prevention, control and abatement of pollution of River Ganga. The
Tribunal in the previous order dated 05.09.2023 had taken note of the
fact that the main stream of river Ganga in Uttarakhand flows from 7
district and’ its tributaries from 6 Districts thus, there are total 13
districts abating river Ganga or its tributaries. The Tribunal had also
taken note of the written submission of the Counsel for the Applicant
dividing the entire stretch of River Ganga in State of Uttarakhand in three
parts and accordingly had reproduced the issues pointed out by counsel
for the applicant for each of the stretch and directed the District
Collector, the Ex-Offico Chairman of District Ganga Protection Committee
to: submit a-report and such-reports were called from each of the 13

Districts in pursuance to the direction of the Tribunal. The reports have

District Magistrate
Tehri Garhwal
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been submitted for district of Nainital, Champawat, Udhamsingh Nagar,

Pithoragarh, Tehri, Devpriyag, Chamoli, Haridwar, Pauri Garhwal and

Bageshwar

and we have gone through those reports. We find that the

basic information for proper consideration of the issue have not been

disclosed by any of the District. For each of the District with respect to

each city/town of the District apart from the other information, following

information is requiredto be disclosed

[. Sewage

a)

b)

d)

€)

g)

Per day generation of sewage in each city/town within the
District.

Quantity of sewage treated per day, city/town wise.

The number of sewage treatment plant existing and their
capacity and capacity utilization and mode of disposalin each
city/town.

Quantity of discharged treated sewage from each STP,
particularly for fecal coliform.

Time bound plan to meet the gap, if any, in generation and
treatment of sewage

Details of Hotels, Dharamshala and Ashram operating
without proper consent and discharging untreated effluent
and the action taken against them.

Water quality in river and its tributaries in abutting districts

/towns in terms of fecal coliform (MPN/100ml)

II.  Municipal Solid Waste disposal:

a)

b)

Per day generation of Solid waste in each city/town within
the District.
Quantity of solid waste treated per day, in each city/town of

the District.

c) The gap in treatment of solid waste.

District Magistrate
Tehri Garhwal
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d) Legacy waste and the time bound plan to treat legacy waste.
€) The manner of utilization of the treated waste as well as
rejects arising out of remediation of legacy waste.
f) Current status of dumping of solid waste with reference to
location.
III.  Construction and Demolition waste:
a) Total per day generation of C & D Waste within the District.
b) The detail of plant established for the treatment of C & D
Waste including: the - existing capacity and capacity
utilization.
V. Industrial Effluent discharge
a) Number of industrial unit discharging their effluent
treated/untreated in river Ganga and its tributaries and
details of defaulting industrial units.
b) Total daily generation of such industrial waste within the
District.
c) The manner of treatment of the industrial waste sQ
generated.
d) The discharge effluent analysis from the CETP and ETP
treating the industrial waste from each outlet.
e) The per day generation of industrial solid waste and manner
of its treatment and disposal in the District.
V.  Regulation of Flood Plain Zone:
f) If the flood plain zone has been demarcated and the extent of
encroachment on the flood plain zone in the District.
g) The details of " direct discharge of pollutants by the

encroachers by the side of the river Ganga and its tributaries

D&sﬁié&(ﬂagmim;& ;

Tehr Garhwal

in the District. ‘
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VI. Bio medical Waste:

a) The per day total generation of bio medical waste in the
District.

b) The manner of its treatment and disposal.

VII. Mining:

a) Number of cases registered within a year againstillegal
mining in the bed or flood plainsof river Ganga and its
tributaries and details of enforcement of mining policy of
State and “Enforcement & Monitoring Guidelines for Sand
Mining” (EMGSM-2020) and Sustainable Sand Mining

Management Guidelines 2016.

2. The concerned hydro project set up on river Ganga and its
tributaries will ensure maintaining and complying with the prescribed

minimum 15 % of flow of water in the river Ganga and its tributaries.

3. On the perusal of the reportsfiled by the District Magistrates of
diﬂ"crcnt‘ Districts of Uttarakhand, we find that the above relevant
information is missing. Such information is also required by the
concerned District Magistrate of other Districts of the State from where
river Ganga or its tributaries are flowing. Therefore, we direct that this
order be circulated to the Chief Secretaries of all the concerned States i.e.
Uttarakhand, Uttar Pradesh, Jharkhand, Bihar and West Bengal so that

the report filed by the concerned District Magistrates include the above

information.

4. Let the fresh report be submitted by the concerned District

Magistrates of State of Uttarakhand within eight weeks.

5. List this matter on 9% February, 2024
Prakash Shrivastava, CP
4

District Magistrate
Tehri Garhwal
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le

Sudhir Agarwal, JM

Dr. A. SenthilVel, EM

November 24, 2023

Original Application No.200/2014
(I.A. No. 340/2022)

HB

DistricMagistrate
Tehri Garhwal

@d




30708 Anwexux — 7
Q Office Of Project Manager),
raclu Construction & Mainitenance Unit (Ganga
M) /-.. \ onetriction Ut‘:::-akhand Peyjal-Nigam
“' Srinagar-Garhwal-246174
N s Tel 01346 297113 Emall <pmgangasrinagar@gmail.com>
| RElEg /353/(:”—” /06' RAi® 06122023 | owor o 7 |3l | |S@ g™ | |

“‘Tgm

fesie 02.122023 B Irqarer # W g9 W WAl P gl w sz frerag @ -

frenferen,
et |

w0 eRa witexw, 7¥ fieeh gwr dlosngouso wRam 200 of 2014 MC Mehta Vs

Union of India ¥ Rt M A & amurem @ = §|

SR Rves ove srifed wFiE 310/ Teododio—1/ (2023-2024), T fewd

| / ekl et
| (a) Per Day Generation of Name of town Per day sewage Generation
\ sewage in each city/town | | Devprayag 0.421 mld
with the district Kirtiangar 0.216 mld
| (b) Quantity  of Sewago Name of town Per day treated sewage
i tn.etaed per day, city/town Devprayag 0.179 mld
wise Kirtiangar 0.044 mld

(c) The number of sewage || Name of town & Location | STPs Capcity
treatment plant existing capacity | utilization
and  there  capacity in mid in mid
utilization and mode of ll)el;{:}:a:aazgar s 1 40' S
disposal in‘each cily/town | ST has, Devpra%ag 0.075 | 0.025

3- Sangam bazar, Devprayag | 0.150 0.084

Kirtiangar

Sewage 1- Near BRO Bridge 0.05 0.030

2- Near main Market 0.01 0.014

Temple
In Devprayag and Kirtinagar STPs are
constructed for Treatment of domestic sewer &
Nala Tapping, which were directly flowing on
river. In view of this after treatment of sewage,
the less quantity of sludge has been received at
STPs, which is utilized as fertilizer for
gardening of STPs plants and after treated
effluent released into river.

(d) Quantity of discharged | As per point No #(C)
treated sewage from each | TestReport for fecal Coliform attached
STP, particularly for fecal
coliform.

(e) | Sewage | Time bound plan to meet |-At Present Co-treatment of 30 KLD has been also
the gap, if any, in any, in | taken into consideration for Kirtinagar Saptage
generation and treatment | treatment and accordingly additional units as
of sewage. mentioned in the Sanctioned DPR for co treatment

of septage in existing 3.50 MLD STP, Nursery
Road, Srinagar. Tendering work for co-treatment
plant is in progress ‘
,Co-treatment of 5.0 KLD has been taken into
Tendering work and accordingly additional units as
: mentioned in the Sanctioned DPR for co treatment
of septage in existing 1.4 MLD STP at Devprayag. |
_e
# Chitti 202223 works \\/

District Magistrate
Tehri Garhwal
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(f) | Sewage

®

Details  of “\AMId
Dharamshala and Ashram
operating without proper
consent and discharging
untreated effluent and the
action taken against them

HSYmation not related to this unit.

Water quality in river and
its tributaries in abuttting
districts/towns in term of

fecal coliform
(MPN/100 ml)

Information not related to this unit.

oG - IR AR -

J0W0 T faich SIRITIIRIR
wfafefy —

1. W afer, Wew 7 warere, e 7 e |fafa, e |
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4. 30 IR FAR IR AEI030 |

# Chitti 2022-23 works

District Magistrate
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Issues

Information Sought

Implementation and Compliance

Non Compliance and inputs required from
the state

1.Sewage (a) Per day generation | | Name Of town Per day sewage generation - Implementation and Compliance has been
of sewage in each || Devprayag 0.421 MLD done by the state.
city/town with in the | | Kritinagar 0.216 MLD .
district. Munikireti 5.42 MLD
Tapovan 2.61 MLD
New Tehni 2.5 MLD
(Annexure- A)
(b) Quantity of | | Name of town Per day treated sewage - There is a gap between the generation and
sewage treated per || Devprayag 0.179 MLD treatment of sewage per day.
day., city/town wise. Kritinagar 0.044 MLD - How is the remaining untreated sewage
Muni ki Reti 3.00 to 5.00 MLD disposed of?\
Tapovan 2.61 MLD The remaining untreated sewage generated by
New Tehri 2.5MLD the town population have individual toile
(Annexure- A) facilities and rest are dependent on communi

toilets. Open defecation is very rare in town.

Most of the households have flush or pour
flush toilets connected to septic tank.
Household not connected to sewerage system

re discharging the effluent of septic tank and
otally grey water into nearby tapped drains,
hich is treated at installed STPs
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> v!‘n.b!( X PO O S S P R
(c) The number of || Name of town& location STP _ O.n._—w»n”..v. e B
sewage treatment capacity in | utilization In Rishikes ew more sewage
v_“.n\_u.m existing and MLD o MILD network is proposed under Rishikesh
their capacity and || De€VPrayag Integrated Urban Infrastructure
obnvwoma.. qﬂ.——Nb.ﬂOD 1.Bah bazar, Una.v-.wvﬁm 1.40 0.070 Pro gram QNEH—UV funded T% KFW
and mode of Qmwgm&.— 2.Shanti gﬂvcnégv\wm 0.075 0.025 German mmb.—n in coordination with
in cach cityAown 3 Sangam bazar, Devpraysg 0.150 0.087 UUSDA. What is the timebound plan
. L to finish the proposed sewage network
[ Near BRO bridge 0.05 0.030 ey propo
2 Near main market temple 0.01 0.014 How : are there in the
Muni ki Reti W many om_usu b wey S
1.Chorpani 5.00 5.00 EBBqQSB Ganga,
Tapovan tapped? . L
1.Tapovan 3.50 1.48 How many drains are flowing in the
Tehri tributers of the ganga, and how many are
1.Bhagirathi Puram 5.00 25 tapped?

e In Devprayag and Kritinagar STPs are constructed for Treatment
of domestic sewer & Nala Tapping, which were directly flowing
in river. Less quantity of sludge has been received at STPs,
which is utilized as fertilizer for gardening of plants and after

- treatment, treated effluent released 58. river.

Town Name of Drains tapped
to STPs

Devprayag | 1. Bah Bazar Drain

2. Saraswati Nala (From
Sulabh)

3. Sangam Bazar 1

4. Sangam Bazar 2

Kritinagar

1- Near main Market
Temple Drain

2- Near new Bridge
Drain

. Ommwy Magistrate

\b%a‘s. Tehri Garhwal
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(d) Quantity  of

discharged treated
sewage from each
STP, particularly for
fecal coliform.

Name of town& location

Quantity of discharged treated

sewage (particularly for Faecal
. coliform) (#/100ml)..

Devprayag

1.Bah bazar, Devprayag 540

2.Shanti bazar,Devprayag 130

3.Sangam bazar, Devprag 220

Kritinagar

1.Near BRO bridge 540 reported September 2023.
STP found Non-operational as

plant was under maintenance
work. (Date of Inspection: 12-
10-2023).

2 Near main market temple 54*102
Muni ki Reti

1.Chorpani 79
Tapovan

1.Tapovan 170
Tehri

1.Bhagirathi Puram 220

(Annexure- B)

Implementation and Compliance has been
fully - done but Near BRO bridge STP is
under maintenance as mentioned in the
respective table. (What is present status of the
operation of the STP?)

Justification letter provided by O&M agency
Uttarakhand Jal Sansthan, Devprayag vide
letter no 2123/STP/2023-24 dated 25-01-2024
(Letter Attached)

At present Near BRO bridge STP at

Kirtinagar is working properly

What is the range of fecal coliform in the
present treated sewage?

Test Reports Attached for fecal

colifrom.

. OW@K Magistre.c

\Xg. Tehri Garhwal
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S LA N PRI S

(¢) Time bound plan
to meet the gap. if any.
in generation- and
treatment of sewage.

1.Devprayag

Co-treatment of 5.0 KLD has been taken into
tendering work and accordingly additional units as
mentioned in the sanctioned DPR for Co-treatment of
septage in existing 1.4MLD STP at Devprayag.

2 Kritinagar

At present Co-treatment of 30 KLD has been also
taken into consideration for Kritinagar septage
treatment and accordingly additional units as
mentioned in the sanctioned DPR for CO-treatment of
septage in existing 3.50MLD STP, Nurseryroad, and
Srinagar. Tendering work for co-treatment plant is in
progress.

3.Muni ki
Reti

An additional 8.0 MLD STP at Muni ki Reti —
Dhalwala sanctioned by NMCG under Namami

Gange Programme. Tender has been awarded and
date of start given from 04.12.2023.

4. Tehn

STP plant is 50% Utilized of its design capacity of 5
MLD.

(Annexure- A)

In Kritinagar, Co-treatment of 30 KLD has
been also taken into consideration which
should be soon implemented.

How much time is allotted in the plan
to address the respective gap mentioned?

AAES has been sanctioned vide NMCG
letter no T-03/2016-17/646/NMCG dated
16-06-2022.

E- Tender invited on 25-07-2022. Pre-bid
meeting held & Clarification on quarries
uploaded on site. bid submission work in
progress. Firms are not Interested in Co-
treatment work.

Executive Agencies is of opinion that
FSTPs may be proposed instead of co-
treatment so that independent treatment
of septage can be done which will avoid
any possible 5

Re tender invited by GM (Ganga),
UKPJN, Haridwar vide letter no.
2154/Lekha -6/140 dated 21-08-2023.
Tendering procedure is under process.

What is the current status of Munni
ki Reti which was meant to be started

taken against them.

at 04.12.2023.2
(f) Details of Hotels, Total number of registered hotels having valid CCA - 205. How many total hotels & dharamshalas are
Dharamshala and present in the district? How many are
Ashram operating (Annexure- B) operating without CCA?
without proper
consent and If there is any violation, where is the action
discharging untreated taken?
effluent and the action

‘o-Distatt Magistra
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S ' MA LABS AMUUIEDD « FIULINY, 31, SEUILI=, LLE, SV UL, MARIDVARSLY TV @
m A Q @ : +(91)-(01334)-235552 | M : 095971 33345
als

A Sophlsticatsd Industrial Materi : simaharidwar @simalab.co.in
Analytic Labs Pvt. Ltd. CIN No :U74899DL1938PTCO31785

.‘ (GOVT. APPROVED TESTING LABORATORIES) Website : www.simalab.net | www.simialab.com
DRUGS & COSMETICS + ENVIRONMENT + WATER

TESTING STREAMS : FOOD & AGRI PRODUCTS -

e
TEST REPORT ;
Party Code : A/HR/11864 REPORT NO. : US1219000423
*Issued to AASTHA ENVIRO ENGINEERS PVT, LTD. *Customer Ref.No. : NS
543Y, Pace City-2, Sector-37, Gurgaon-122001,  “Reference Date * 18/12/2023
Haryana Date of Sampling : NS
Date of Received : 19/12/2023
Date of Issue 1 23/12/2023
Start Date of Analysis : 19/12/2023
Date of Completion 1 23/12/2023
*Sample Name  : EFFLUENT WATER (50 KLD STP OUTLET, KIRT| Environmental Condition : 25+2°C, RH-NMT 65%
NAGAR SRINAGAR) Sample Condition : OK
*Sample Qty. $2LTR.
SOP/Sampling Plan : NA
Test Method Deviation ! NS
Sample Collection : SUBMITTED BY THE
PARTY
RESULTS OF ANALYSIS
Reference : Party's Requirement & Party's Specification
Sample Description : One Effluent water sample from Outlet of STP marked as ('50' KLD KIRTI NAGAR, SRINAGAR) was submitted by party
on 18/12/2023
S.No. | Test Parameters Units Results Limit (Max.) Protocols
1. |pH NA 7.52 6.5t09.0 18:3025 (P-11)
2. |Total Suspended Solids mg/L 7 10 18:3025 (P-17)
3. |Chemical Oxygen Demand mg/L 36 50 18:3025 (P-58)
4. |Biochemical Oxygen Demand (for 3 mg/L 7 10 1S:3025 (P-44)
days at 27°C)
5. |Ammonical Nitrogen (as NH3-N) mg/L 2.38 5 1S:3025 (P-34)
6. [Total Nitrogen (as N) mg/L 297 10 18:3025 (P-34)
7. |Faecal Coliform MPN/100 ml 70 100 APHA - 9221 E (23rd Edi.)
8. |Phosphorus (as P) mg/L 0.83 2 1S:3025 (P-31)
NA = Not Applicable
-— End of Test Report -
A3 A upta
Tech. Manager (Enwv.)
IEWED BY AUTHORISED SIGNATORY

Remarks; 1 The Resulls lisied refer only 1o Lhe above tested sample & spplicable parameters. Endorsement of products Is nwilher inferred nor Implied.
2. Liability of laboratory 1s lmvted 10 the invorced amount enly. Ay dispule arising out of this repert shall be subject to Delhi junsdiction only Page:1of1
3 ThuTanapcmtannwvdndmlyummmmbomduovmmlhoCMMINdenolbcannyldudkhg Sunny
media withoul wnllen permission from SIMA Lebs Pyl Lid.

4. The sampie(s) of Drugs & Cosmelics will be desiroyed after one year, Perishable samples (Other than Drugs & Cosmelics) will be deslioyed afler 7 days
and non penshabla samples will be desiroyed afler 30 days of the date of 13sue of lest repon or unless olherwise specified,

5 SIMALAblPVLUd.meINhﬂw.h’v\ollmldydwmd.'O'D«llndorparﬁnllymodlulnm

6. SIMA Lads Pv1. le.wlnmullconodjnlcﬂunnpwourpoﬁcyinuuolcnyammmylmbmbyswwm Ud.

7 Re-esting charges will be applicable in case the resulls are reproducible.

8. Dupiicable copy will be issued on chargeable bases.

9 This Tesl Repert is nol vald withaul @ hologram.

* Indicates details provided by the customer
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m A SIVMIA LABS an7 1:7 : +(91)-(01334)-235552 | M : 096571 33345
Sophisticated Industrial Mat I & simaharidwar@simalab.co.in
Analytic Labs Pvt. Ltd. CIN No : U74899DL1986PTC031785
.& (GOVT. APPROVED TESTING LABORATORIES) Website : www.simalab.net | www.simalab.com

TESTING STREAMS : FOOD & AGRI PRODUCTS * DRUGS & COSMETICS + ENVIRONMENT = WATER

TEST REPORT %
Party Code : AHR/11864 REPORT NO. : US1219000323
“Issued to AASTHA ENVIRO ENGINEERS PVT, LTD. *Customer Ref.No. : NS
543Y, Pace City-2, Sector-37, Gurgaon-122001,  *Reference Date : 18/12/2023
Haryana Date of Sampling : NS
Date of Received 1 19/12/2023
Date of Issue : 23/12/2023
Start Date of Analysis 1 19/12/2023
*Sample Name  : EFFLUENT WATER (50 KLD STP INLET, kiR ~ Date of Completion : 23/12/2023
NAGAR SRINAGAR) Environmental Condition : 25£2°C, RH-NMT 65%
Sample Condition i OK
*Sample Qty. $ 2LTR:
SOP/Sampling Plan : NA
Test Method Deviation : NS
Sample Collection : SUBMITTED BY THE
PARTY
RESULTS OF ANALYSIS
Reference : Party's Requirement
Sample Description  * One Effluent water sample from Inlet of STP marked as ('50' KLD KIRTI NAGAR, SRINAGAR) was submitted by party
on 18/12/2023
S.No. | Test Parameters Units Results Protocols
1. |pH NA 7.02 18:3025 (P-11)
2. |Total Suspended Solids mg/L 275 1S:3025 (P-17)
3. [Chemical Oxygen Demand mg/L 880 18:3025 (P-58)
4. |Biochemical Oxygen Demand (for 3 days at 27°C) mg/L 395 1S:3025 (P-44)
5. |Ammonical Nitrogen (as NH3-N) mg/L 42.56 1S:3025 (P-34)
6. |[Total Nitrogen (as N) mg/L 55.77 1S:3025 (P-34)
7. |Faecal Coliform MPN/100 ml 49000 APHA - 9221 E (23rd Edi.)
8. |Phosphorus (as P) mg/L 5.26 1S:3025 (P-31)
NA = Not Applicable

--- End of Test Report —-

@)ﬁ“' AWind Gupta
E/ Tech. Manager (Env.}
REVIEWED BY AUTHORISED SIGNATORY

Remarks: 1. ThnRuqu-dm-oniywhmwwlapplublow..Endorwuolprm:unﬁuwiﬂmwmrhmﬁ-d.

2. Liabilty of leberalory 18 limvied (o the invoiced amount only. Any dapuls arising out of Lhis report shall be subject lo Delhi junsdiction only Page 101

3. This Test Repart ts nol (0 be reproduced wholly of in part and cannol be used as evdence In the Court of law and should nol be used in any advertising Sunny
meda without wnillen permisaion from SIMA Labs Pvi. Lid

4 mm-ndowlCommnuwmummr.Pomh.hhm(muunomcwcs)mlluawmmu7a.p
mmpcmnabumwummmmolmdmdnuoflulrvpmormlaumuspocm.q

5 SIMALmPvLlewmnaurddw.lamluﬂwlulydwwfovgcdmolp-ﬁ.llymnnlcalmrmu.

: SIML&(MLn\vllomnllcurnainndmnsp«updtyhundwdmmymmyumomndby&mumMud.

8

Re-testing charges will be applicable in case the results are reproducible,
. Duplicable copy will be issusd on chargeable basis
9 This Test Repon 1s not valid withoul & halogram,

" Indicates details provided by the customer

Distric\t%agistrate
Tehri Garhwal




) m qﬁ!ﬂw U=H Office ofProject Manager
Fmfor T SNET ECaR] (TI'ITI) ‘ Construction & Maintenance Unit (Gaflga)
e Fm / W \ Uttarakhand Peyjal Nigam
e ShosiodiosRo B %" Near- D.G.B.R. Camp
W TR, TSy L Ashutosh Nagar, Rishikesh
Email:- gnngnrlshlkcshZ017@gmnll.com
werNo. 9039/ NGT T3 b [)-2l3 Through - Email/Post
W ¥,
Rrerrem,
feedt e |

Avr— o &Ra witewe, o Reeh gR1 doargogeo WA 200 of 2014 MC Mehta
Vs Union of India % 23 T3 fdel & argared @ w9 A |

RIS,
SR v JEuTer e e 8
Gkl e
(a) Per Day Generation of || Name of town Per day sewage Generation
sewage in each city/town || 5.00 MLD STP, 5.42 MLD
with the district Chorpani, Muni ki
Reti- Dhalwala
3.50 MLD STP, 2.61 MLD
Tapovan
(b) Quantity- of sewage treated | | Name of town Per day treated sewage
per day, city/town wise 5.00 MLD STP, 3.00 to 5.00 MLD STP
Chorpani, Muni ki
Reti-Dhalwala
3.50 MLD STP, 2.61 MLD
Tapovan
(©) The number of sewage || Name of town & Location | STPs Capacity
treatment plant existing and capacity | utilization
there capacity utilization and in mld in mld
mode of disposal in each Tehri
SR | inyliow 500 MLD _ SIP,| 500 | 500
Chorpani, Muni ki Reti-

Dhalwala rest 0.42 MLD
sewage diverted to 26
MLD STP, Lakkarghat,
Rishikesh if required.

Mode of disposal - Water
3.50 MLD STP, Tapovan | 3.50 148
STP is receiving less
quantity of sewage in
comparison of sewage
generated, as there is only
I 1 km of sewer line exists
covering less than 50% of

total population,
Remaining sewerage
K
District Magistrate

Tehri Garhwal
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(@]

network is  proposed

under Rishikesh
Integrated Urabn
Infrastructure

Development  Program
(RIUID) programme
funded by KW German
Bank in coordination with
UUSDA.

Mode of disposal - Water

Quantity  of discharged
treated sewage from each
STP, particularly for fecal
coliform.

As per point No #(C)
Test Report for fecal Collform attached

()

Sewage

Time bound plan to meet the
gap, if any, in any, in
generation and treatment of
sewage.

An additional 8,0 MLD STP at Muni ki Reti-
Dhalwala sanctioned by NMCG under Namami
Gange Programme. Tender has been awarded and
date of start given from 04.12.2023.

®

(8)

Sewage

Details of Hotels,
Dharamshala and Ashram
operating  without proper
consent and discharging
untreated effluent and the
action taken against them

Information not related to this unit.

Water quality in river and its
tributaries  in  abuttting
districts/towns in term of
fecal coliform
(MPN/100 ml)

Information not related to this unit.

M\/\m&

Fd IR e

<

District Magistrate
hi Garhwal
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,4/._ A.P« u. 2 Q& O —L (
S o o
\ Ommnﬁmm\mr@%..&nnﬁ Z—gﬁﬂmﬁ:nzo: & Maintenance Unit (Ganga)Uttarakhand Peyjal Nigam, Rishikesh
A R o
A -
Issues Information Sought Implementation and Compliance Non Compliance and inputs Compliance
required from the statc
Sewage (a) Per day generation | | Name Of town Per day sewage generation s Implementation and Compliance
of sewage in each || Muni ki Reti 5.42 MLD has been done by the state.
city/town with in the | | Tapovan 2.61 MLD
district. (Annexure- A)
(b)  Quantity of | | Namc of town Per day treated sewage e There is a pap between the ; :
sewage treated per || Muni Ki Reti 3.00 to 5.00 MLD generation and treatment of |e In Muni ki Reti 5.00 ?:.\O
day, city/town wise. sewage per day. STP, Chorpani, Munai ki reti —
. e How is the remaining untreated Dhalwala rest ) 0.42 MLD
sewage disposed of? sewage being diverted to 26
MLD STP, Lakkarghat,
Rishikesh as and when
required.
Tapovan 2.61 MLD

2A0720
JUIT 44U

(Annexure- A)

In Tapovan STP is receiving
less quantity of sewage in
comparison of sewage
gencrated, as there is only
Ilkm of sewer line exists
covering less than 50% of total
population. Remaining sewage
network is proposed under
Rishikesh Integrated Urban
Infrastructure Program
(RIUID) funded by KFW
German Bank in coordination
with UUSDA.

Remaining  sewerage s
disposed in Septic Tank/Soak
Pit by household and hotels in
their own STPs.

|

District Magistrate

Scanned with OKEN Scanner

G

Tehri Garhwal



(¢) The number of | [ Namec of town& location STP Capacity e In Rishikesh, few more | This programme is at very
sewage  treatment capacity | utilization sewage network is proposed initial stage and no time line
plant existing and —— inMLD in MLD under Rishikesh Integrated has been fixed by UUSDA.
their capacity and || Muni ki Reti Urban Infrastructure
capacity utilization | | L-Chorpani 5.00 5.00 Program (RIUID) funded by
and mode  of || rapovan KFW German Bank in
disposal in each 1.Tapovan 3.50 1.48 coordination with UUSDA.
city/town. What is the timebound plan
to finish the proposed
sewage network in
e In Muni ki Reti 5.00 MLD STP, Chorpani, Muni ki Mmzxa? i th
Reti — Dhalwala rest 0.42 MLD sewage divert 1026 |* 1 O mn qroam of G e
MLD STP, Lakkarghat, Rishikesh if required. n: SR ABIERRD.O7 ST ) o .
Mode of disposal — Water. OW many are Suvnm. e There are 13 drains in Muni
e How many drains are ki Reti & all drains are
T e In Tapovan STP is receiving less quantity of sewage in flowing in the tributers of tapped. In Tapovan there are
N comparison of sewage generated, as there is only the ganga, and how many are 07 drains & 05 drains are
N~ 11km of sewerline exists covering less than 50% of |  tapped? tapped and 02 drains are
(@) total population. Remaining sewage network is seasonal & clear water drains.
oD proposed under Rishikesh Integrated Urban
Infrastructure Program (RIUID) funded by KFW

German Bank in coordination with UUSDA.
Mode of disposal- Water.

(Annexure- A)

Tehri Garhwal (¥ Sscanned with OKEN Scanner

Dish'ic%agish’ate
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(d)  Quantity  of || Name of town& Quantity of discharged treated ||e Implementation and
discharged treated | | location sewage (particularly for Faecal Compliance has been fully -
sewage from each coliform) (#/100ml). done but Near BRO bridge
STP, particularly for || Muni ki Reti STP is under maintenance
fecal coliform. 1.Chorpani 79 as mentioned in the
Tapovan respective table. (What is f» In Tapovan STP  regular
1.Tapovan 170 present status of the clorine dosing is being done
(Annexure- B) operation of the STP?) to maintain fecal coliform
What is the range of fecal count.
coliform in the present
treated sewage?
(e) Time bound plan [Muni kiReti What is the current status of

to meet the gap, if any,
in  generation and
treatment of sewage.

e An additional 8.0 MLD STP at Muni ki Reti —

Dhalwala sanctioned by NMCG under Namami Gange
Programme. Tender has been awarded anddate of start

given from 04.12.2023.

(Annexure- A

Muni ki Reti which was
meant to be started at
04.12.2023.?

Survey, Design &
Drawings works is in

progress.

@\

13._ t Manger

G} Scanned with OKEN Scanner

Tehri Garhwal

District%agi trate
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E-mail - ceujstehri@gmail.com

I —— - ——— e -

RrenfErer)
ez Team |

w3585 / 3o ormmp /o BT aefx) qeaa

fawg w0 \Isfig t»'ﬁﬂ e ¢ R ¥ fm Rosrroreo (0.A.No. 200 of 2014 M.C. Mehta Vs Union
o pf India) ¥ TR e RAie 24112023 B SUTE & W |

SWIG fdvas amue e v W@ 310 / wodotio—1 /202324 1% 02.122023 & S A
T I W R Rl & wew § amen frege @ -
Issues Information Sought /dif&a m Proceeding/ PRIATE!

1. Sewa (a) | Per day generation of sewage in each city/town | Name of Town- New Tehri

with in the district Per Day Sewerage Generation - 2.5 mld
(b) | Quantity of sewage treated per day, city/town | 2.5 mld

wise
(c) | The number of sewage treatment plant existing | Name of Town - New Tehri

and their capacity and capacity utilization and | Capacity of STP- 5 mld

mode of disposal in each city/down Utilization - 25mld

In New Tehri STP is constructed for
treatment of domestic sewer after treatment
of sewage sludge received at STP which is
utilized as fertilizer for gardening of STP
and also given free of cost to nearby farmer
and THDC also takes this sludge for parks
and gardens

(d) | Quantity of discharged treated sewage from | As per point no # (B)

each STP, particularly for fecal coliform Test report Dated 10.10.2023 for fecal coliform
Test Result =54  (limit = 1000 as per
CPCB norms)
(e) | Time bound plan to meet the gap, if any, in | Plant is 50% Utilized of its design capacity
generation ad treatment of sewage. of S MLD

(f) | Details of Hotels, Dharamshala and Ashram -
operating  without  proper consent and
discharging untreated eflluent and the action
taken against them

(g) | Water quality in river and its tributaries in -
abutting districts/town in terms of fecal
coliform (MPN/100ml)

—y 3: ey gEard i |

Distn'ct“)égistrate
Tehri Garhwal
RgTo)
il arfrre
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DistrictMVlagistrate
Tehri Garhwal




Original Application No. 200/2014 M.C. @eQaZ’s Yion of India & Ors. @ way # fE88 TEaTA

DI fe el 3 EAR T 2
S.No. Sewage Remark
1 (d) Quantity of discharge treated sewage from | STP's analysis report attached in term

each STP, particularly for fecal coliform

of fecal coliform

(i) How many total Hotels nad Dharamshala
are present in the district
How many are oprating without CCA
(j) If there is any violation, what is the action
taken

(i) Total no of regsitred Hotels - 205

Hotel without valid CCA- 57
(j) Show cause issued-
1. Daramax, Tehri Garhwal
2. Anand Kashi, Tehri Garhwal

(@) Water quality in river and its tributaries in
abutting districts/towns in terms of fecal
coliform (MPN/100 ml)

River Quality analysis report attached in
term of fecal coliform
(Analysis report enclosed)

S.No. | Industrial Effluent Discharge Remark
a. How many industries are discharging their There is No Industrial Effluent ‘
effluent in river ganga discharging unit out of total ‘
registred unit -136 |
b. Dose thse industries have treatment plant in Industries have their own ETP plant- 05 \
their tributaries [
C. Action taken against the industries which are | There is no violation reported 1
discharging thir a effluent in river ganga |
d. Total Daily Generation of such Industrial 51.198 MT/Annum disposed through
waste within the District. Authorised TSDF's !
e. The manner of treatment of the industrial TSDF- M/s Bharat Oil & Waste ’
waste so génerated Management, Roorkee
f. The discharge effluent analysis from the There is No CTEP & ETP
CETP and ETP treating the industrial waste
from each outlet.
g. The Per day generation of industrial 51.189 MT/Annum disposed through '
Hazardous waste and manner of its treatment | authorized TSDF
and disposal in the District. TSDF- M/s Bharat Oil & Waste
| Management, Roorkee
S.No. | Bio Medical Waste Proceding
a. The per day total generation of bio medical Total HCF - 463 and Total bio medical
waste in the District. waste generation - 67.44 Kg/day
b. The manner of its treatment and disposal CBWTF- M/s MPCC Mandawar

Roorkee , Uttarakhand.
Plant capacity is -200 Kg/Hr

"

Dis

fehn

//é,\’*::-

W/
t Mag

lagistrate

~

f ~
| Garhwal
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D
) I
S:No.| Name Of the unit Category| District Address : Validity
M/STHE MARS GRAND
(A Unit of Madhay
_‘ Associates) ORANGI Tehri Nadrmath Road Tapovan OO O1/04/2020 V1/08/ 2071
BADRINATH HIGHWAY
TAFOVAN, MUNIEELRE T
: S KINTERNATIONAL | ORANGI lohi TEHREGARWAL Tedin CTO | O1/08/2020 §1/03/202)
3 Shivansh Inn ORANGI lehrl yora street tapovan lcrofor/oa2020 31/04/2021
AHILIYA KOTELS AND vill attali pargana, narendra
4 RESORTS ORANGE Tehti nagar Tehr CTE |07/11/2019-30/11/2022
The Palace Estate
Ananda In The Narendranagar,Distt Tehri
) Himalayas ORANGE | Tehn Garhwal Tehri CTO | 01/04/2020 31/03/2021
DIVINE DEV DARSHAN TAPOVAN RISHIKESH
S VALLEY ORANGE Tehn NARENDRA NAGAR Tehri |CTO | 25/11/2022-31/03/2023
Hotel Akash 177/4 Ashutosh Nagar,Street
7 Continental ORANGE | Tehri |no.18,Rishikesh,Uttarakhand |CTO | 01/04/2020-31/03/2021
Khasra No. 13/Ma, 133, 138,
141, 142 143, Village
g8 HOTEL RAJYOG ORANGE | Tehri Jamrikatal, Tapovan, * |CTO |07/12/2021-31/03/2022
Khasra No. 2b8/233,
Laxman Jhula Divine Tapovan, Laxman Jhula,
S Resorts ORANGE | Tehri | Tehsil Narendranagar, Distt. |CTO | 10/09/2021-31/03/2022
The Glasshouse on the
Ganges, Gular Dogi ,
NEEMRANA HOTELS Narender Nagar , Tehri
10 PVT LTD ORANGE Tehri Gharwal Tehri CTO | 01/04/2020-31/03/2021
District Magistrate

Tehri Garhwal
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¥
Valldity
S:No.|  Name Of the Unit | category Distrlct Address
NEAR GOV INTERCOLLEG
1 |HOTEL TAPOVAN RETREAT REEN Tehi OHIVANAND NAGAR TAPOVAN Tehri JC1O ] 01/04/2020 31/03/2021
TAPOV . KITNO 64 TAPOVAN NARENDRA
2 REO%\;[N N\[W REEN Tehrl NAGAR TEHRE Tehr cro| 02/02/2023 31/03/2023
SIDENCY G o
REEN Teht MAUZA TAPOVAN RISHIKESH Tehrl |CTO | 25/11/2077 31/03/2021
3 JIVA NEXT O >
Hotel Sunvillage , Banglo Ki Kandi, ;
21
4 HOTEL SUNVILLAGE GREEN Teh Kempty, Tehr Garhwal, U K Cr0| 01/04/2020 31/03/20
|
— Tapovan Laxman Jhula Road Tehr _
Garhwal Tehri cro| 17/11/2022 31/03/2023
S Ramanuj Cottage GREEN Tehr kbbdads
STAYWELL COTT:GE TAPOVAN BYPASS SHIVANAND 20.31/03/2021
- GUEST HOUSE GREEN Tehrl NAGAR Tehri cT10 01/04/20 ;
6 GUES
' ' : : 21
7 MOUM‘S:TL:EG\EMAMA GREEN Tehri BIRKHET TAPOVEN Tehri cto| 01/04/2020-31/03/20
- M/S KUMAIN HOTEL AND
RESTAURANT VILLAGE-LAXMOLI
HISRIYAKHAL DEVPRAYAG TEHRI
KUMAIN HOTEL AND " 22
8 ) aslsmfa:r:r GREEN Tehri GARHWAL UTTARAKHAND cro| 18/12/2021-31/03/20
SARAY LAXMAN JHULA
HOTEL AARAVAM GANGA TAPOVAN .
g AROMA CAFE GREEN Tehri Tehri ctol 21/12/2022-31/03/2023
10 | HOTEL LAXMAN GRAND GREEN Tehri LAXMAN JHULA RAQD TAPOVAN Tehri[CTO 01/04/2020-31/03/2021
Khand No. 1,2,3, Baurari Road, New
11 Hotel Tourist GREEN Tehri Tehri Tehri cTo| 01/04/2020-31/03/2021
i talli hri garhwal
The Aradhya Gange gughtani talli, tapovan, te
12 Residency GREEN Tehri Tehri CTO| 01/04/2020-31/03/2021
13 | HOTEL RADHA KRISHNA GREEN Tehri TAPOVAN, NARENDRA NAGAR Tehri |CTO 01/04/2020-31/03/2021
14 |GREEN VALLEY COTTTAGE GREEN Tehri BIRKHET P.O.- TAPOVAN Tehri (@] 01/04/2020-31/03/2021
GHUGTYANI TAPOVAN NARENDRA
15 | HOTEL LAXMI NARAYAN GREEN Tehri NAGAR Tehri cT0 01/04/2020-23/02/2021
Maaz Vaibhav Laxmi Yellow :
16 Guest House GREEN Tehri Tapovan, Rishikesh Tehri CTO| 01/04/2020-31/03/2021
SHOP NO-1 BATHRINATH ROAD
17 | SPLASH ADVENTURES GREEN Tehri SHIVPURI CTO| 15/10/2019-31/03/2020
THE VINTAGE HILC VICCAGE, RHET
N0.4232,4233,4234,4236,4240,4241
KHATONI KHATA 23 VILLAGE- NERI,
THE VINTAGE HILL MAUJA NERI, PATTI, JUWA UDAYPUR,
18 VILLAGE GREEN Tehri TESHIL- KANDISAUR,DISTRICT- TEHRI |CTO 30/06/2022-31/03/2023
Near ISBT, Bourari, New Tehri, Tehri
2 OTE”°“" = Ll Tatir Garhwal CT0|  16/10/2019-31/03/2020
H L ANANTHAM
20 RESIDENCY GREEN Tehrl BADRINATH ROAD TAPOVAN Tehri CTO 01/04/2020_31/03/2021
BADRINATH ROAD TAPOVAN
21 H P :
OTEL DEV PALACE GREEN Tehri RISHIKESH Tehri cTo 09/12/2022.31/03/2023
2 .
2 Hotel Stay Inn GREEN Tehri Badrinath Road Tapovan Tehri CTO 01/04/2020,31/03/2021
District Magistrate

Tehn Garhwal
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L AR
/ [:— HOTEL VYAS GREEN Teh BADHRINATH ROAD TAPOVAN Tehei [C1O | 01/0472020 $1/03 207
KAILASH GATE MUNI K1 RET) TEHRI ‘
4 HOTEL TRHAN GREEN Tehn GARIWAL Tehri cro| 111242022 31103/2023
near deva retreat tapovan distt
B HOTEL ORCAMAIN GREEN Tehri uttrakhand 249192 Tehri cro| 10/11/2022 31/03/2023
26 SHREE JI INN GREEN Tehri laxmanjhula road tapovan Tehrl cro| 1170172023 31/03/2023
PLOT NO 44, VILLAGE GUNOGI
2 Hotel Pine Queen GREEN Tehri TEHARI GARHWAL Tehn cro| 01/04/2020 31/03/2021
28 Tourist guest House GREEN Tehri Kallash Gate Muni Ki Reti Tehn - |CTO 01/04/202031/03/202]
HOTEL ADARSH
29 RESIDENCY GREEN Tehri Rishikesh road chamba Tehrl cto| 05/03/2020.31/03/2020
HOTEL BHARAT f
30 MANGLAM GREEN Tehri SECTOR BT, PLOT NO, 37 Tehri  |CTO 01/04/2020-31/03/2021
BADRINATH ROAD TAPOVAN SARAI
31 THE LILLY HOTEL GREEN Tehri MUNI KI RETI Tehri cro| 30/11/2021-31/03/2023
ASHGROVE VILLAGE
32 RESORT GREEN Tehri Village Bhediyana Po Kempty Tehri |CTO 24/01/2020-31/03/2020
33 Nigah tourist Resort GREEN Tehri Laxman Jhula Road Tapovan Tehri  |CTO 01/04/2020-31/03/2021
VILL- GUGTYANI NEAR BLESSED
34 VEDA RETREAT GREEN Tehri COTTAGE TAPOVAN Tehri CcT0 01/04/2020-31/03/2021
35 | HOTEL ANANYA PALACE GREEN Tehri TAPOVAN TEHRI GARHWAL Tehri  |CTO 01/04/2020-31/03/2021
RIVER VALLEY GUEST
36 HOUSE GREEN Tehri GHUGHATANI TALLI TAPOVAN Tehri |CT o| 01/04/2020-31/03/2021
VILL- GUGTYANI TALLI P.O.- TAPOVAN
37 M J HILLS HOTEL GREEN Tehri Tehri cto| 01/04/2020-31/03/2021
SECTOR BT-37-A, BAURADI, NEW
38 | HOTEL VIVAH PALACE GREEN Tehri TEHRI, DISTT. TEHRI GARHWAL Tehri [CTO | 01/04/2020-31/03/2021
GHUGHTIYANI TALI NARENDRA
NAGAR BADRINATH HIGHWAY
39 AMRIT GANGA GREEN Tehri TAPOVAN RISHIKESH Tehri CTO| 01/04/2021-31/03/2022
40 Hotel Orion residency GREEN Tehri laxman Jhula Road Tapovan Tehri  |CTO| 01/04/2021-31/03/2023
OMKARANANDA
41 DIPESHWAR MANDIR GREEN Tehri NEAR LAKSHMAN JHULA Tehri CTO| 01/04/2020-31/03/2023
KHASRA NO 587 Ma, KANDAR GOAN,
MALLA P.O. NAGRAJADHAR, PATTI
HOTEL SHIV GANGA NAGUN, TEHSIL KANDISAUR, TEHRI
42 PARYATAN LODGE GREEN Tehri GARHWAL Tehri CTO | 17/12/2022-31/03/2023
Village- Mauja, Chamogi, Patti
Dharakaria, Tehsil- Gaja, District-
43 Urano Developments GREEN Tehri Tehri Garhwal Tehri CTO| 24/12/2019-31/03/2020
( HIMALAYAN YOG VILL- TAPOVAN UPPER P.O. TAPOVAN
4 ASHRAM GREEN Tehri SARAY Tehri CTO| 01/04/2020-31/03/2021
N. H-58 tapovan near SBI Bank
5 hotel Vedas GREEN Tehri Tapovan Tehri Garhwal Tehri CTO| 01/04/2020-31/03/2021
46 | HOTEL PREM PALAC ' ;
E GREEN Tehri TAPAQVAN RISHIKESH Tehri CTO| 01/04/2020-31/03/2021
Distri&lMagustrate

Tehri Garhwal

n
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01/06/2022 31/03/2023
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J m K\\‘/; / Lifestyle For “Gaura Devi Paryavaran Bhawan”
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UKPCH

Environment 46B, IT Park, Sahastradhara Road, Dehira Dun
E-mail : msukpcb@yahoo.com, Phone No.-0135-2607092

UKPCB/HO/C&M—I40/2023/?ZE q Date: || 12.2023

Speed Post ROD/UKPCB
To, Dairy No, k'\07(‘)
M/s Darramaks Hotel File No. Pt ssessentionnanranssansensernesnese
(Taj Resort), Dalg..,..... l.&\..l%.\.%&...

Vill-Singtali, Tehsil-Narendranagar,
Distt- Tehri Garhwal, ¢

Directions under Section 33(A) of Water (Prevention and Control of Pollution) Act, 1974

WHEREAS, the Central Government has made the Water (Prevention and Control
of Pollution) Act, 1974; and vide provisions of this Act every water/air polluting
industry/unit/operation/proccsses is required to obtain consent to establish and consent to
operate from the State Pollution Control Board; and

WHEREAS, it is mandatory on the part of industry to obtain the prior consent of the
Board to establish/operate/process an industrial plant under Section-25 of the Water
(Prevention and Control of Pollution) Act, 1974;

WHEREAS, for the purposes of protecting and improving the quality of environment
and preventing and abating environmental pollution, the standards for discharge of
environmental pollutants from the industries, operations or processes, have been specified
under the Environment (Protection) Rules, 1986; and it is mandatory to every industries,
operations or processes to keep their effluent quality withifi the specified norms; and

WHEREAS,‘a surprise inspection of the Unit (M/s Darramaks Hotel) was carried out

by the officials of Regional Office, Dehradun of this Board on dated 10.10.2023 and
made following observations :-

- 1 BEE ¥ g0 I et &, R 37 et B R 31032025 7 el e 2

2 W WU A G SomE @ Prare 87 100 dovdodio e @ oot g
mmﬁﬁwﬁama%gﬁaﬂwégwmm@owmmmgm
WA wifd 2 Rt FEew 40 dovwosio W, W ¥ T e sRer @
08 BOYFI0L0 JHaTE Wiivd BT wrAT |

3. ﬁﬁm%aﬁmwoé?otﬁoas‘oﬁorﬁommmmmw, foreat fRrvehyr
A W] & Y TET grRl |

AS SUCH, it is evident from the above observations that the Unit is violating the
provisions of Water (Prevention and Control of Pollution) Act- 1974; and

NOW THEREFORE, in exercise of the power conferred under Section 33(A) of the
Water (Prevention and Control of Pollution), Act-1974 as amended with approval of
the competent authority of the Board, M/s Darramaks Hotel (Taj Resort), Vill-
Singtali, Tehsil-Narendranagar, Distt- Tehri Garhwal is hereby directed:-

..cont..page-2.,
W} Clean Environment and Healthy Life Style

= W Wi 7 @y oftes i)

Désmgt\{ﬁagiétmte
Tehri Garhwal
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1. To Show Cause within 30 days of time from issue of this notice to the
undersigned, why the Unit not be closed down under the provisions of above
Acts and concerned authorities be directed to discontinue your power arn
water supply.

2. To Show Cause within 30 days of time from issuc of this direction why not the
Environment compensation of I4800/day shall be imposed on the Unit for
violation of Environment norms till compliance.

e

¢ (S.K. Pattnaik)
Member Secretary
Letter No. :UKPCB/HO/C&M- 14072023/ Dated: as above

Copy to :-

Lﬁ{egional Officer, Uttarakhand Pollution Control Board, Dehradun for
information and necessary compliance,
2. Account Section.

3. Consent Management Cell-1/Consent Management Cell-2, to keep the copy of

this order in concerned consent file.
4. Guard File.
Mcmbe@j:ctary

Clean Environment and Healthy Life Style
bl

@ W Y3 7 @y i

v Dz stﬂd Magish'ate
Tehri Garhwal
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“Gaura Devi Paryavaran Bhawan”

BT @ HEAD OFFICE
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UKPCB

N, Lifestyle For

Environment 46B, IT Park, Sahastradhara Road, Dehra Dun
E-mail: msukpeb@yahoo.com, Phone No.-0135-2607092

D)

UKPCB/HO/C&M-138/2024/ 2711 Date: |0 01,2024

Speed Post

M/s Anand Kashi Hospitality LLP,
P.O-Gular, Dogi,
Rishikesh, Distt- Tehri Garhwal.

Directions under Section 33(A) of Water (Prevention and Control of Pollution) Act, 1974

To,

WHEREAS, the Central Government has made the Water (Prevention and Control
of Pollution) Act, 1974; and vide provisions of this Act every waler/air polluting
industry/unit/operation/processes is required to obtain consent to establish and consent to
operate from the State Pollution Control Board; and

WHEREAS, it is mandatory on the part of industry to obtain the prior consent of the
Board to establish/operate/process an industrial plant under Section-25 of the Water
(Prevention and Control of Pollution) Act, 1974;

WHEREAS, for the purposes of protecting and improving the quality of environment
and preventing and abating environmental pollution, the standards for discharge of
environmental pollutants from the industries, operations or processes, have been specified
under the Environment (Protection) Rules, 1986; and it is mmandatory to every industries,
operations or processes to keep their effluent quality within the specified norms; and

WHEREAS, a surprise inspection of the Unit (M/s Anand Kashi Hospitality LLP) was
carried out by the officials of Regional Office, Dehradun of this Board on dated
21-09-2023 and made following observations :-

1, E‘laaﬁzsWﬁﬁﬁ’c‘mﬁ,m%‘g'aieam‘rﬁafmams.zozsﬂwwﬁmél

2 mmﬁwﬁamiﬁmmwmq&m@ommmwo&oﬂoaarav;ﬁ
méaﬁama?mégmmwo@%mmmgﬁmww
Wi 81 gcet wwodofo 7 0800 B Tertiary treatment WYH WY W i far
Leig g

3. e & kM 3rﬁmtfmmmamfﬂwﬁnnm,maﬁﬁrawm
] & SRy TEY qrf) Y|
AS SUCH, it is evident from the above observations that the Unit is violating the
provisions of Water (Prevention and Control of Pollution) Act- 1974; and

NOW THEREFORE, in exercise of the power conferred under Section 33(A) of the
Water (Prevention and Control of Pollution), Act-1974 as amended with approval of
the competent authority of the Board, M/s Anand Kashi Hospitality LLP, P.O-Gular,
Dogi, Rishikesh, Distt- Tehri Garhwal is hereby directed:-

-.cont..page-2.,

Clean Environment and Healthy Life Style :

W qafRr 9 vy g d

District Magistrate
Tehri Garhwal
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. To Show Cause within 30 days of time from issue of this notice to the
undersigned, why the Unit not be closed down under the provisions of above
Acts and concerned authorities be directed to discontinue your power and
water supply.

2. To Show Cause within 30 days of time from issue of this direction why not the
Environment compensation of 32000/day shall be imposed on the Unit for
violation of Environment norms till compliance. /

(S.K. Pattnaik)
Member Secretary

Letter No. :UKPCB/HO/C&M- 138/2024/ Dated: as above

Copy to :-
| Régional Officer, Uttarakhand Pollution Control Board, Dehradun for
information and necessary compliance,

2 Account Section.
. Consent Management Cell-1/Consent Management Cell-2, UKPCB to keep

the copy of this order in concerned consent file,
4 Guard File.
Mem b%retm‘y

Clean Environment and Healthy Life Style
W e @ e g g
Disn'ia\{nagistrate b)

Tehri Garhwal

&,
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468, SIDCUL, IT Park, Sahashtradhara Road 2=z~ ;
DEHRADUN (Uttarakhand) (BN )] 464, Rreg A A, 9, W,
.1/ 4 TR (FRES)
uxrce
CENTRAL LABORATORY

Analysis Report of Sewage Treatment Plants (STP's) for the Month of October 2023 ;

S.No.

Name of the Sewage Treatment
Plant (With Capacity )

Sampling Point

Inlet of STP Outlet of STP

pH | BOD | Tss pH | BOD [ 1SS [ Fecal Coliform

0.010 MLD STP Near Temple at
Badrinath,
(Operated by: Uttarakhand Jal
Sansthan)

As the area around the STP comes under Master Plan so the demolition of
structure work around the STP was in progress and the STP was non-operation
due to the same reason. (Date of Inspection: =17-10-2023).

0.26 MLD STP Near Bamni Gaon,
Badrinath,

(Operated by: Uttarakhand Jal
Sansthan)

6.73 165 167 715 9.2 10 170

1.0 MLD STP Near Suspension
Bridge, Badrinath.

(Operated by: Uttarakhand Jal
Sansthan)

6.58 179 7.23 10.0 13 210

2.70 MLD STP at Marwar,
Joshimath,

(Operated by: Uttarakhand Peyjal
Nigam)

7.35 109 7.48 8.0 09 110

1.080 MLD STP at Pokhri,
Joshimath,

(Operated by: Uttarakhand Jal
Sansthan)

7.21 - 110 113 7.44 9.2 12 350

0.760 MLD STP Near Alaknanda
Ghat, Chamoli,

(Operated by: Uttarakhand Jal
Sansthan)

6.86 175 180 7.08 10.0 14 920

0.050 MLD STP Near old
Suspension Bridge ,Chamoli.
(Operated by: Uttarakhand Jal
Sansthan)

STP found Non-operational as plant was under
maintenance work.(Date of Inspection: 18-10-
2023).

6.69 165 161

1.190 MLD STP at Vivekanand
Colony, Gopeshwar.

(Operated by: Uttarakhand Jal
Sansthan)

6.99 166 718 8.0 09 110

1.120 MLD STP at Baitamni,
Gopeshwar.

(Operated by: Uttarakhand Jal
Sansthan)

STP found Non-operational as plant was under
maintenance work. (Date of Inspection: 18-10-
2023).

6.80 155 151

10

1.25 MLD STP at Pokhri Band,
Gopeshwar.

(Operated by: Uttarakhand Jal
Sansthan)

7.16 160 158 7.41 84 09 220

11

0.050 MLD STP at Sangam Road,
Nandprayag.

(Operated by: Uttarakhand Jal
Sansthan)

STP found closed and Non-operational at the time of inspection,
Inspection: 16-10-2023). poso 1hesi ot

12

0.100 MLD STP at Forest Office,
Nandprayag

(Operated by: Uttarakhand Jal
Sansthan)

STP was operational but due fo overflow

7.22 135 l 132 I 7.36 ] 8.8 I 09 | 170

untreated effluent wa
discharged into Nandakinl River. (- (Date of Inspection: 16-10-2023),) ¥ R

13

0.050 MLD STP Near Police
Chowki, Karanprayag,
(Operated by: Uttarakhand Jal
Sansthan)

7.16 130 126 7.52 8.4 08 170

14

0.100 MLD STP Near Purana Pull,
Karanprayag.

(Operated by: Uttarakhand Peyjal
Nigam)

6.59 165 168 1.78 8.8 10

130

District Magistrate
Tehri Garhwal
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S.No.

Name of the Sewage Treatment
Plant (With Capacity )

Sampling Point

Inlet of STP Outlet of STP

pH BOD TSS pH BOD TSS Fecal Collform

15

0.100 MLD STP at Ward no. 1&3,
Karanprayag.

(Operated by: Uttarakhand Peyjal
Nigam)

7.10 145 141 7.28 8.8 09 220

16

0.050 MLD STP at Subhash Nagar,
Karanprayag.

(Operated by: Uttarakhand Jal
Sansthan)

6.64 140 137 7.06 84 08 170

17

0.050 MLD STP Near Naya Pull,
Karanprayag.

Nigam)

(Operated by: Uttarakhand Peyjal

7.08 166 152 7.47 8.8 09 110

18

0.075 MLD STP Near Anoop Negi
School, Rudraprayag.

(Operated by: Uttarakhand Jal
Sansthan)

STP is not In operation due fo Damage of STP.

19

0.100 MLD STP, Near Rudra
Complex, Rudraprayag.

(Operated by: Uttarakhand Peyjal
Nigam)

STP found Non-operational at the time of inspection because sewage line was
breakage. (Date of Inspection: 11-10-2023).

20

0.075 MLD STP, Near Bus Stand,
Rudraprayag.

(Operated by: Uttarakhand Peyjal
Nigam)

STP found Non-operationaldue to
mechanicalissue and also untreated effluent was
directly discharged into drain near plant because
of overflow. (Date of Inspectlon: 11-10-2023).

7.18 120 116

21

0.100MLD STP, Near SBI &Maszid,
Rudraprayag.

(Operated by: Uttarakhand Peyjal
Nigam)

7.30 135 133 8.03 10.0 12 350

22

0.125 MLD STP, Near Steel Bridge
& Syndicate Bank, Rudraprayag .
(Operated by: Uttarakhand Jal
Sansthan)

7.63 125 120 7.90 8.4 08 170

23

0.050 MLD STP at Beleni Road,
Near Steel Bridge, Rudraprayag.
(Operated by: Uttarakhand Peyjal
Nigam)

7.70 150 153 7.89 10.0 12 540

24

3.5 MLD STP at Nursary Road,
Srinagar. .
(Operated by: Uttarakhand Peyjal
Nigam)

7.40 205 207 7.70 8.8 10 220

25

1.0 MLD STP, Near ITI, Srinagar.
(Operated by: Uttarakhand Jal
Sansthan)

7.73 185 188 7.96 9.2 " 150

26

0.075 MLD STP Near Junior High
School, Srikot, Srinagar.
(Operated by: Uttarakhand Peyjal
Nigam)

7.50 110 108 7.65 8.8 10 920

27

0.050 MLD STP Near Tauliya Nala,
Srikot, Srinagar.

(Operated by: Uttarakhand Peyjal
Nigam)

7.70 115 112 7.85 8.0 08 220

28

0.050 MLD STP, Near BRO Bridge,
Kirtinagar.

(Operated by: Uttarakhand Jal
Sansthan)

STP found Non-operational as plant was under maintenance work. (Date of
Inspection: 12-10-2023).

29

0.010 MLD STP, Near Temple,
Kirinagar,

(Operated by: Uttarakhand Jal
Sansthan)

7.30 165 160 7.60 9.6 12 54102

DistrictMagistrate
Tehri Garhwal
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CENTRAL LABORATORY

UTTARAKHAND POLLUTION CONTROL BOARD ——— RNV a8
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S.No.

Sampling Point
Name of the Sewage Treatment Inlet of STP Outlet of STP

Plant (With Capacity )
pPH | BOD | Tss | pH BOD 1SS Fecal Coliform

30

0.075 MLD STP at Devprayag. p
(Operated by: Uttarakhand Peyjal 6.85 175 173 7.1 8.8 09 130
Nigam)

N2

0.150 MLD MLD STP at Devprayag. '
(Operated by: Uttarakhand Peyjal 6.75 185 182 7.18 9.2 10 220
Nigam

32

1.4 MLD STP at Pauri Road,
Devprayag. 7.70 165 162 8.30 9.6 1 540
(Operated by: Uttarakhand Jal
Sansthan)

33

5.0 MLD STP at Bhagirathi Puram,
Tehri. 6.96 165 170 7.65 9.2 12 220
(Operated by: Uttarakhand Jal
Sansthan)

2.0 MLD STP at Gyansu, Uttarkashi,
(Operated by: Uttarakhand Jal 6.63 215 220 6.97 10.0 14 540
Sansthan)

35

1.0 MLD STP at Gangotri, Disti-
Uttarkashi. 8.95 | 150 154 7.16 9.6 13 35107
(Operated by: Uttarakhand Jal
Sansthan)

3.5 MLD STP at Tapovan, Rishikesh,
(Operated by: Uttarakhand Jal 7.31 195 199 7.62 8.8 10 170
Sansthan)

37

3.0 MLD STP at Swargashram,
Rishikesh. 7.18 205 208 7.51 9.2 1 84
(Operated by: Uttarakhand Jal
Sansthan)

38

26 MLD STP at Lakkarghat,
Rishikesh, (Operated by: 7.1 176 172 7.35 8.8 09 94

Uttarakhand Peyjal Nigam)

5.0 MLD STP at Chorpani, Rishikesh.
(Operated by: Uttarakhand Peyjal 7.26 185 181 7.68 8.8 08 79
Nigam

7.5 MLD STP al Chandreshwar
Nagar, Rishikesh. 7.40 160 157 7.57 9.2 10 94

(Operated by: Uttarakhand Peyjal

41

Nigam)
20 MLD STP at Motharawala-I,
Dehradun 7.18 155 157 7.89 8.8 10 79

(Opente& by: Uttarakhand Jal
Sansthan)

42

20 MLD STP at Motharawala-Il,
Dehradun. (Operated by: 7.34 150 154 7.68 8.4 08 110
Uttarakhand Jal Sansthan)

68 MLD STP at Kargl, Dehradun.
(Operated by: Uttarakhand Jal 714 165 170 7.59 8.8 10 70
Sansthan)

0.42 MLD STP at Vijay Colony,
Dehradun. (Operated by: 748 | 170 174 7.61 9.6 10 220
Uttarakhand Jal Sansthan)

45

0.71 MLD STP Salawala, Dehradun.
(Operated by: Uttarakhand Jal 743 176 172 7.69 8.0 08 130
Sansthan)

46

5.0 MLD STP at Indira Nagar,
Dehradun. (Operated by: 7.24 155 157 7.81 84 09 94
Uttarakhand Jal Sansthan)
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Analysis Report of Sewage Treatment Plants (STP's) for the Month of September 2023

S.No.

Name of the Sewage Treatment
Plant (With Capacity )

Sampling Point

Inlet of STP Qutlet of STP

pH | BoD | Tss pH | BOD | TSS Fecal Coliform

0.010 MLD STP Near Temple at
Badrinath.

(Operated by: Uttarakhand Jal
Sansthan)

As the area around the STP comes under Master Plan so the demolition of
structure work around the STP was In progress and the STP was non-operation
due to the same reason. (Date of Inspection: 19-09-2023).

0.26 MLD STP Near Bamni Gaon,
Badrinath.

(Operated by: Uttarakhand Jal
Sansthan)

6.80 170 174 8.73 10 12 1600

1.0 MLD STP Near Suspension
Bridge, Badrinath.

(Operated by: Uttarakhand Jal
Sansthan)

6.37 180 185 7.26 9.2 10 540

2.70 MLD STP at Marwari,
Joshimath.

(Operated by: Uttarakhand Peyjal
Nigam)

7.59 110 112 7.7 8.4 10 140

1.080 MLD STP at Pokhri,
Joshimath.

(Operated by: Uttarakhand Jal
Sansthan)

7.05 120 124 7.67 8.8 1 220

0.760 MLD STP Near Alaknanda
Ghat, Chamoli.

(Operated by: Uttarakhand Jal
Sansthan)

6.76 180 183 7.18 9.6 12 210

0.050 MLD STP Near old
Suspension Bridge ,Chamoli.
(Operated by: Uttarakhand Jal
Sansthan)

STP found Non-operational as plant was under
maintenance work. (Date of Inspection: 20-09-
2023),

6.74 170 167

1.190 MLD STP at Vivekanand
Colony, Gopeshwar.

(Operated by: Uttarakhand Jal
Sansthan)

7.46 165 163 7.61 8.4 10 170

1.120 MLD STP at Baitarni,

Gopeshwar.
(Operated by: Uttarakhand Jal

Sansthan)

6.93 160 158 7.18 9.2 1" 220

10

1.25 MLD STP at Pokhri Band,
Gopeshwar.

(Operated by: Uttarakhand Jal
Sansthan)

7.01 155 151 8.63 8.8 09 540

1"

0.050 MLD STP at Sangam Road,
Nandprayag.

(Operated by: Uttarakhand Jal
Sansthan)

STP found Non-operational because Electro
Coagulation Control System (ECCS) Machine was
shifted In another plant. (Date of Inspection: 20-
09-2023),

7.72 140 137

12

0.100 MLD STP at Forest Office,
Nandprayag

(Operated by: Uttarakhand Jal
Sansthan)

7.20 130 125 | 748 8.4 08 220

13

0.050 MLD STP Near Police
Chowki, Karanprayag.
(Operated by: Uttarakhand Jal
Sansthan)

STP found Non-operational as plant was under maintenance work. (Date of
Inspection: 21-09-2023).

14

0.100 MLD STP Near Purana Pull,
Karanprayag.

(Operated by: Uttarakhand Peyjal
Nigam)

6.57 170 172 6.84 9.6 1" 1600

\

District Magistrate
Tehri Garhwal




SZZ .

Rog- o>

UTTARAKHAND POLLUTION CONTROL BOARD ———— mmﬁm 1‘[3
RIRECINE (Gro ol

GauradeviParyavaran Bhawan

46-B, SIDCUL, IT Park, Sahashtradhara Road ~ Zuupr—ss
DEHRADUN (Uttarakhand) M 46-4), Rreqaaméd). o9, weemrRs,

N1/ 4
ukpce
CENTRAL LABORATORY
Eii 3 - Sampling Point

.No. ame of the Sewage Treatment

Plant (With Capacity ) st o1 1P ikl

pH BOD Tss pH BOD TSS Fecal Coliform

0.100 MLD STP at Ward no, 143, 7.33 180 148 7.48 9.2 10 210
15 Karanprayag.

(Operated by: Uttarakhand Peyjal

Nigam)

0.050 MLD STP at Subhash Nagar, | STP found Non-operational as plant was under maintenance work.(Date of
16 Karanprayag. Inspection; 21-09-2023).

(Operated by: Uttarakhand Jal

Sansthan)

0.050 MLD STP Near Naya Pull, STPwas not in operation as no sewage/ effluent was reaching to the plant. (Date
17 | Karanprayag. of Inspection: 20-09-2023).

(Operated by: Uttarakhand Peyjal

Nigam)

0.075 MLD STP Near Anocp Negl STP is not In operation due to Damage of STP.
18 Schooal, Rudraprayag.
(Operated by: Uttarakhand Jal
Sansthan)

0.100 MLD STP, Near Rudra 7.05 130 128 7.21 8.8 10 170
19 Complex, Rudraprayag.

(Operated by: Uttarakhand Peyjal
Nigam

0.075 MLD STP, Near Bus Stand, 7.30 125 122 7.46 8.4 09 210
20 Rudraprayag.

(Operated by: Uttarakhand Peyjal
Nigam)

0.100MLD STP, Near SBI &Maszig, 6.70 140 137 7.16 9.6 1 220
21 Rudraprayag.

(Operated by: Uttarakhand Peyjal
Nigam)

0.125 MLD STP, Near Steel Bridge 6.97 130 126 7.23 9.2 10 1600
22 & Syndicate Bank, Rudraprayag .
(Operated by: Uttarakhand Jal
Sansthan)

0.050 MLD STP at Beleni Road, STP was found damaged due to flood In Alaknanda River, So plant was not In
23 | Near Steel Bridge, Rudraprayag. operation and also under malntanance work. (Date of Inspection: 21-09-2023).
(Operated by: Uttarakhand Peyjal
Nigam)

3.5MLD STP at Nursary Road, 6.16 210 213 7.06 9.2 " 210
24 | Srinagar.

(Operated by: Uttarakhand Peyjal
Nigam)

1.0 MLD STP, Near ITI, Srinagar. 7.26 195 199 8.35 9.6 12 130
25 (Operated by: Uttarakhand Jal A
Sansthan)

0.075 MLD STP Near Junior High 713 115 112 7.36 8.0 08 220
26 | School, Srikot, Srinagar.
(Operated by: Uttarakhand Peyjal
Nigam

0.050 MLD STP Near Tauliya Nala, 7.27 120 116 7.46 84 09 170
27 Srikot, Srinagar.

(Operated by: Uttarakhand Peyjal
Nigam)

0.050 MLD STP, Near BRO Bridgs, 6.60 160 165 6.96 9.6 16 540
28 | Kirtinagar,

(Operated by: Uttarakhand Jal
Sansthan)

0.010 MLD STP, Near Temple, 6.79 150 153 6.92 140 146 16*10°
29 Kirtinagar,
(Operated by: Uttarakhand Jal
Sansthan)

District Magistrate
Tehri Garhwal
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N Sampling Point
S.No. | Name of the Sewage Treatment
Plant (With Capacity ) Inlet of STP Outlet of STP
pH BOD TSS pH BOD TSS Fecal Coliform

0.075 MLD STP at Devprayag. 6.93 180 177 7.09 92 10 210
30 (Operated by: Uttarakhand Peyjal
Nigam)

0.150 MLD MLD STP at Devprayag. 6.96 190 188 7.39 10 1 920
31 (Operated by: Uttarakhand Peyjal
Nigam)

1.4 MLD STP at Paurl Road, 6.84 160 158 7.63 8.8 09 140
32 | Devprayag.

(Operated by: Uttarakhand Jal
Sansthan)

5.0 MLD STP al Bhagirathi Puram, 7.19 170 173 7.43 8.8 10
33 | Tehri.

(Operated by: Uttarakhand Jal
Sansthan)

2.0 MLD STP at Gyansu, Uttarkashi. 6.77 210 214 7.19 9.6 12 220
34 | (Operated by: Uttarakhand Jal
Sansthan)

1.0 MLD STP at Gangotri, Distt- 6.72 140 142 7.56 8.8 10 920
35 Uttarkashi.

(Operated by: Uttarakhand Jal
Sansthan)

3.5 MLD STP at Tapovan, Rishikesh. 7.20 185 187 7.50 9.2 11 220
36 | (Operated by: Uttarakhand Jal
Sansthan)

3.0 MLD STP al Swargashram, 7.08 200 205 7.65 10 13 170
37 Rishikesh.

(Operated by: Uttarakhand Jal
Sansthan)

26 MLD STP at Lakkarghat, 7.04 170 168 7.45 9.2 10 140
38 Rishikesh. (Operated by:
Uttarakhand Peyjal Nigam)
5.0 MLD STP at Chorpani, Rishikesh. 7.14 180 177 7.53 9.6 10 94
39 | (Operated by: Uttarakhand Peyjal
Nigam)

170

7.5 MLD STP at Chandreshwar 7.51 165 160 7.65 84 09 84
40 Nagar, Rishikesh,

(Operated by: Uttarakhand Peyjal
Nigam)

20 MLD STP at Motharawala-l, 7.45 150 154 7.60 9.2 12 140

41 Dehradun.
(Operated by: Uttarakhand Jal
Sansthan)

20 MLD STP at Motharawala-Il, 1.22 145 147 7.34 8.8 10 210
42 | Dehradun. (Operated by:
Uttarakhand Jal Sansthan)

68 MLD STP at Kargi, Dehradun. 7.31 160 164 7.41 9.2 " 04
43 | (Operated by: Uttarakhand Jal
Sansthan)

0.42 MLD STP at Vijay Colony, 7.45 165 167 7.52 10 12 170
44 Dehradun. (Operated by:
Uttarakhand Jal Sansthan)

0.71 MLD STP Salawala, Dehradun. 6.95 170 168 7.60 8.4 09 220
45 (Operated by: Uttarakhand Jal
Sansthan)

5.0 MLD STP at Indira Nagar, 7.7 160 163 7.84 9.2 1 210
46 | Dehradun. (Operated by:
Uttarakhand Jal Sansthan)

District Magistrate
Tehri Garhwal
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[ssues Information Sought Compliance
(a) Per day generation of Solid Waste in 04 MTD
. each city/town within the district
2. I\"hmmpal (b)Quantity of Solid Waste treatment per 3.5 MTD
Sglld Waste | day, in each city/town of the district
Disposal (¢) The gap in treatment of Solid Waste | 0.5 MTD. Gap in treatment will
be done as all the measures are
done in DPR of Tehri-Chamba
CLuster
(d) Legacy waste and the time bound Legacy Waste treatment is done
plan to treat legacy waste. by ulb in the year 2021-22
(e) The manner of utilization of the Legacy Waste treatment is done
treated waste as well as rejects arising by ulb in the year 2021-22
out of remediation of legacy waste.
() Current status of dumping of solid Currently, Ulb s doing
waste with reference to location 100%door to door collection
and segregation of waste and
then carried to trenching ground
in Mokri, V.Puram where further
segregation is done and further
treatment of dry and wet waste
is done separately.
3. (a) Total per day generation of C&D 0.01IMTD
Construction | Waste within the district. _
and (b) The details of plant established for | Currently, Ulb doesn’t have
Demolition | the treatment of C&D Waste including | plant for treatment of C&D
Waste the existing capacity and capacity waste because of lack of land
availability. Currently C&D

Waste is used for filling of pits
in roads and street paths around

the ulb area..
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Nagar Palika Po’z(l)lzid's%ad Chamba

2. Municipal Solid Waste disposal

(c) The gap in treatment ol Solid Wasle.

R ——
‘The solid wasle is colleeted in segregated
manner  [rom every premises by door-to-
door collection which is later taken to the
land[ill at Mukri, [3.Puram where it is
further scgregated and the untreated waste

1 What is the process of
disposal of solid wasle?

is dumped in the dum ing yard. :
2 In_ Chamba, Tehri and |The waste after being taken to the dlSpOS.al
dry waste IS

sitc is segregated and the '
aste is kept in the

lambgaun, where docs this
the remainder is

untreated waste goes? compacted and the wet W

pits to make compost,
dumped in the dumping yard.

(d) Legacy waste and the time bound plan to treat legacy waste.
[ ——

1 What is the progress status of treatment of | Legacy Waste treatment
legacy waste in the areas where legacy waste | is done by ulb in the year
exists? — 2021-2022.

2 What is the effective plan/action (time bound) Currently, there is no
to treat the legacy waste in all the|legacy waste in th ulb.
cities/towns?

3. Construction and Demolition waste

Nagar palika parishad Chamba doesn’t

1 Status of proposed action
planned for construction of | have plant for treatment of C&D
treatment plant in all the| waste because of lack of land
cities/town? availability.
Currently C&D waste is used for

How is the waste being

disposed at present? filling of pits in road and street paths

around the ULB area.

2 < «
Exccutive officer

N 5qﬁb
Naga%’alika Parishad Chamba
chri Garhwal

Disuiéi%agistrate
Tehri Garhwal
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Tehri Garhwal
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Issues

2.
Municipa
| Solid
Waste
Disposal

Information Sought Compliance
(a) Per day generation of Solid 9.6 MTD
Waste in each city/town within the
district
(b)Quantity of Solid Waste treatment | 4.32 MTD

per day, in each city/town of the
district

(c) The gap in treatment of Solid
Waste

5.28 MTD. Gap in treatment is due to
unavailability of land. Land is allotted near
kahandkhala but is not being utilised due to local
protest, once the land is provided ULB is aimed
to achieve 100% treatment of waste

(d) Legacy waste and the time bound
plan to treat legacy waste.

DPR is being prepared for the Legacy Waste
treatment

(e) The manner of utilization of the
treated waste as well as rejects
arising out of remediation of legacy
waste.

DPR is being prepared for the Legacy Waste
treatment

(f) Current status of dumping of solid
waste with reference to location

Nagar palika parishad tehri is currently achieving
100% door to door collection and 70%
segregation of waste which is further taken to
trenching ground in Maukri, B.Puram where
further segregation is done and further treatment
of dry and wet waste to make compact and
compost respectively.

3.
Construc
tion and
Demoliti
on
Waste

(a) Total per day generation of C&D
Waste within the district.

0.2MTD

(b) The details of plant established
for the treatment of C&D Waste
including the existing capacity and
capacity utilization

Nagar palika parishad tehri doesn't have plant for
treatment of C&D waste because of lack of land
availability. The waste is dumped in the trenching
ground in Maukri.Currently C&D Waste is used
for filling of pits in roads and street paths around
the ulb area..

Execu;m

N Palika Parishad
Tehri.

Dismc}%agistmte
Tehri Garhwal
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2. Mun'icipnl Solid Waste disposnl

(c) The gap in treatment of Solid Waste.
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I | What is the process of dlsposal The solid waste is collected’ in
of sohd wastc? : segregated manner from_every premises
by door-to-door collection which is l?tt_:r
taken to the landfill at mukri where it is
further segregated and the untreated is
pres - : dumped in the dumping yard.
¢ |2 |In. Chamba, | “Tehni and | The waste after being taken to the
{7 |lambgaun, = where does this disposal site is segregated and the dry
| untreated waste goes? | waste is compacted and the wet waste is
< ' 2 kept in the pits to make compost, the

remainder is the dumped in the dumping
yard.

to treat legacy waste.

,: v %

it e (d): Legacy waste and the time bound plan

B 1 What is the progress status of treatment of | DPR is being prepared

. - 7| legacy- waste in the areas where legacy waste |-for the legacy waste
o R
R e exnsts" treatment,

| T 'What is the effective plan/action (time bound) | DPR is being prepared

il ~ [to treat the legacy waste in all the | for the legacy waste
2o 1 | cities/towns? treatment.

. 3.Construction and Demolition waste

Status  of proposed action Nagar palika panshad Tehri doesn’t

.| planned for construction  of | have plant for treatment of C&D

' |treatment plant m all’ the | Waste because  of lack of - Jand
CltleS/tOWH? : S
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di_‘s_pgged at prgs‘ejht,?, LA ~,+ | filling of pits in road and street paths
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Issues Information Sought/aifda Faam Proceeding / wrdaré)
| 01 Municipal -| (a) Per day generation of Solid Waste in | 8 quintal
Solid Waste | each city/town within the district.
di_SP_‘”" (b) Quantity of Solid Waste treatment | 5 quintal
per day, in each city/town of the
district. -
(c) The gap in treatment of Solid Waste. 3 quintal

(d) Legacy waste and the time bound
plan to treat legacy waste.

working on ULB s trenching ground is
undergoing and completed by 90% after -
completion of work ,ULB will work on legacy
waste ,at present outsourcing institution is
working on legacy waste .

(e) The manner of utilization of the

o v
is

9 s Seoieairomt Y Y AY

working on ULB’s trenching ground is

T
= ; ; treated waste as well as rejects arising | undergoing and completed by 90% after
.: SR R out of remediation of legacy waste. completion of work ULB will work on legacy
g e o ' waste ,at present outsourcing institutionis
&? : working on legacy waste .

T
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o
X

(f) Current status of dumping of solid
waste with reference to location.

Currently, ULB is doing 100% door to door
collection and segregation of waste ,
collected waste carried to ward no-02 and
lambgaon bazar gadaira in lambgaon where
further segregation done to separate wet and
dry waste. ’

C | : (a) Total per day generation of C&D
. { Construction w§ste within the town /city/district.

0 MT/day

&

Sl B (b) The details of plant established for
{waste. - |ihe treatment of C&D waste Including
: the cmtlng caplclty and - capacity

ags & ot e utllization.

Currently, ULB doesn’t have any plant for
treatment of C&D waste .
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Issues Information Sought/aifoa Proceeding /@rfarél
unicipal Solid | a- What is the process of disposal of | 7Y Gerad ereTia g Wl =R aTel ¥ ATSe e
Waste solid waste? RO DUy SRRTIE B ERT ER—ER Ol A W
disposal R HF BT GBIV R HE PIRART I TR A
AT AT & |
b- In Lambgaon,Where does this | TR HTad TEITId BT ST WY Yuidl HUSTAR
untreated waste goes ? WRde & g7 Fg1 PR wa W@
STl @ el W Ofe-@ B B AT B
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c- What is the process status of | THTH 7 §0 Fam@ &1 Tyl Farer (g
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|
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i i — TS BT AT
in all the cities/towns? B N S -
Gt B
02 (a) —Status of Proposed action planned | T # @R &r=rta Hogvedio T @1 @1
Construction | for construction of treatment plant in all | << T 21
and the cities/towns?
Demolition
waste (b) ~How is the waste being disposed at T § e dEmata o1 Kotvedlo S T8

present?
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Issues

Information Sought

Compliance

2. Municipal
Solid Waste
Disposal

(a)_ Per day generation of
Soild Waste in each city/
town within the district.

0.14 MTD

(b) Quantity of Solid Waste
treatment per day, in each
city/town of the district.

0.14 MTD

(c) The gap in treatment of
Solid Waste.

100 % treatment of MSW per day.

(d) Legacy waste and the
time bound plan to treat
legacy waste.

Cluster Based approach taken by the
UDD, Nagar Nigam Rishikesh, Nagar
Palika Parishad Munikireti, Nagar Palika
Parishad Narendra Nagar & Nagar
Panchyat Swarg ashram-jonk is part of
this cluster.

(¢) The manner of
utilization of the treated
waste as well as rejects
arising out of remediation
of legacy waste.

After the treatment of MSW/Legacy
waste finish produc Recycalable sold to
recycler, For RDF and inert waste soon
send out to Rishikesh Plant.

(f) Current status of
dumping of solid waste
with reference to location.

Currently, ULB is doing 100% door to
door collection and segregation of waste
and then carried to Kuda Nistaran Stal in
Kumhar kheda, where Dry waste
processing is being done at MRF facility,
where dry waste separated in plastic,
cardboard, rubber, tin, paper etc. after
segregation, segregation waste sold to
recycler and wet waste send to nadep pit
for composting. Mis waste is being
separated into dry and wet waste by the
use of trammel machine after that above
process used for dry and wet waste.

5.
Construction
and
Demolition
waste

(a) Total per day generation
of C&D Waste within the
District.

0.01 MTD

(b) The Details of plant
established for the
treatment of C&D Waste

including  the  existing | Waste is used for filling of pits in road
capacity and  capacity | and street paths around the ulb area.
utilization.

Currently, ULB doesn’t have plant for
treatment of C&D waste because of lack
of land availability. Currently C&D

3 aufire /Rier g9 @ifves & wrafta Remad oo &v 8 §-7d ¥ solidwaste-complaint@uk.gov.in
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Issues Information Sought Compliance
2. Municipal | (a) What is the process of | Door To Door Segregated solid waste collected
Solid  Waste | disposal of solid waste ? from the household, then send out to Palika's
Disposal Solid Waste Plant, Where wet waste send to
nadia pit for composting & Dry waste
processing is being done at MRF facility,

where  dry waste separated in plastic,
cardboard, rubber, tin, paper etc. after
segregation and Compacted segregation waste
sold to recycler.

(c) What is the process status of | DPR is being prepared for the legacy and
treatment of legacy waste in the | RDF waste treatment.

area where legacy waste exist ?
(d) What is effective Plan/Action | DPR is being prepared for the legacy and
(time bound) to treat the legacy | RDF wastetreatment.

waste in all cities/towns ?

3. _ (a) Status of proposed action | Nagar palika parishad Narendra Nagar

Construction | planned for construction of | doesn’t have plant for treatment of C&D

and treatment plant in all the | waste because of lack of land availability.

Demolition cities/town ?

waste (b) How is the waste being | Currently C&D waste is used for filling of pits
disposed at present ? in road and street paths around the ULB area.
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[__.Issues Info'mation Sought district.
2. (a) Per day generation of Solid Waste in each | 1.9 MTD
Mugg'dpal City/town with in the district.
sol
Waste (b) Quantity of Solid Waste treatment per day, in | 1.9 MTD
disposal each city/town of the district,
(c) The gap in treatment of Solid Waste. -
(d) Legacy waste and the time bound plan to treat | NO legacy waste
legacy waste,
(e) The manner of utilization of the treated waste as
well as rejects arising out of remediation of legacy | NO
waste,
(f) Current status of dumping of solid waste with | Nagar panchayat ghansalli
reference to locatior is currently achieving 100%
Door to Door Collection and
100% segregation of waste
which is futher taken to
trenching ground temporarily
in ghansali-chamiyala motor
road where further
segregation is done and
further treatment of dry and
) wet waste to make compost
respectively.
3. Const , (a) Total per daygeneration of C&D Waste within | NO
the district.
ructio and | (b) The details of plant established for the treatment
Demolition | of C&D waste including the existing capacity and
capacity utilization.

Nagar Panchayat Ghapsat

Executive Officer

1

Tehri Gagl

Dist:ic}w!agistrate
Tehr Garhwal
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proceeding

Issues . Information Sought
Municipal | a.What s the process of disposal of solid Waste | g &= 4

lid Wast : :
Yeosal [ e ;@

c- What is the process status of treatment of
legacy waste in the areas where legacy waste

exist?

d-What is the effective plan/action (time bound)
to treat the legacy waste in all the cities/towns? R I T8 '

e-How much is the inward waste?

h-How much is the recycled/outward waste

movement?
3.Construction | a-Status of proposed action planned  for | TR ¥ T Ug foeas
5 anlc.l' cgpst/rtgﬁfg of treatment plant in all the|amfdre o w@EmT Sdd
s e ¥ AR P
b-How is the waste being disposed at present? fomfor v faes 3UfRre
forgperar & o S wEl 4
g% foepTet TBT & 9@ NI
TR PR forar e 2 |

Wogers ™
District Magisirate
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F a3 _Issues Information ! S_o_JgTit_ iy ) Compliance ]
|2 Municipal | (a) Per day generation of Soild Waste | 18 MTPD
. | Solid Waste | in each city/ town within the district.

Disposal (b) Quantity of Solid Waste treatment | 18 MTPD
per day, in each city/town of the |
district. g .
(c) The gap in treatment of Solid 100% treatment of MSW per day
Waste — R
(d) L Legacy waste and the time bound | 8500 MT legacy waste has been |
plan to treat legacy waste. treted and approximate 4500MT

leagacy waste tender has been :
awarded, within 90 days 100% legacy |
waste will be treted as per CPCB
| guidline.
(e) The manner of utilization of the | After the treatment of MSW/ Legacy
treated waste as well as rejects | waste finish product Recycalable sold |
arising out of remediation of legacy | to recycler, RDF send to authorized;
waste. dealer and Inert send to SLF site.
(f) Current status of dumpmg, of solid | | Currcntly, ULB is domg 100% door to |
waste with reference to location. ' door collection and segregation of |
waste and then carried to Kharashrot g
MSW  plant, Where Dry waste!
processing is being done at MRE |
facility, where dry waste separated in |
plastic, cardboard, rubber, tin, paper |
cte. after segregation, segregation |
waste sold to recycler and wet waste |
send to nadep pit for composting.
Mix waste is being separated into dry
and wet waste by the use of trommel
machmo after that above process

: o K uscd for dry and 'd wet waste, 1
3. Construction (a) Total per day generation of C&D | 0.5 | 5 MT Per Day !

and Demolition | Waste within the District,

waste (b) The Details of plant establushed l Currvntly, ULB doesn’t have plant for |
for the treatment of C&D Waste | treatment of C&D waste because of

including the existing capacily and | lack of land availability, Currently

capacity utilization. C&D Waste is used for filling of pits in

road and street paths around the ulb
|
area. '

3 Distn‘%ﬁagistrate
letter New 21 Tehn Garhwal
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[2-" Municipal
Solid Waste
Disposal

Construction

And
Demolation

PR

Letter New

What is the process of disposal of solid
waste?

Yes,
indows aerobic composting

MKRD use W
system for the disposal of MSW

NA

In Chamba, Tehri and Lambgaun, where

cy waste excavation,

does this untreated waste goes?

What is the process status of treatment of
legacy waste in the areas where legacy

screening and

For the process of lcga
windrow processing
techniques is being used for treatment _J

20% of legacy waste |

waste exist?

ffective plan/action (time

What is the e
waste in all the

bound) to treat the legacy

MKRD has treated it's

and rest 30% will be treated within 60

days
Average 18MT inward waste asper curren‘tj

cities/towns?

d waste?

generation
rial is |

How much is the inwar

Around 3 to 4 MT recycling mate

"How much is the recycled/outward waste

being treated at MRF center.

movement?

Status of proposed action planned for

plant in all the

Treatment plant has 95% completed.

construction of treatment

cities[town? ;
aste being disposed at

is being trcated at

Currently waste
composting plant

How is the w

waste
| present? ___———
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Issues Information Sought Proceeding
2-Muncipal 1-Per day generation of Solid Waste in each 1- 0.8 tonperday.
Solid Waste city/town with in the district.
Disposal 2- Quantity of solid waste treatment per day, in 2- 0.8 ton per day.
each city/town of the district/town of the
district.
3- The gap in treatment of Solid Waste. 3- Thereis no gap.
4- Legacy waste and the time bound plan to treat 4-There is no Legacy waste.
legacy waste
5- The manner of utilization of the treated waste 5-Aerobic system Pit Based Composting Recovery of
as well as the rejects arising out of remediation Recycable & Rejects is send to Kirtinagar Land fill site.

of legacy waste.

6-Current status of dumping of solid waste with 6- Current status — In NPP Devprayag 100 percent door to

reference to location door collection.
Location-Ward no1 Beli Band Devprayag

3Construction 1-Total per day generation of C&D Waste within 1- 0.1ton perday

and Demolition | the district.

waste 2-The details of plant established for the 2- Nagar Palika Parishad Devprayag does not have its
treatment of C&D waste including the existing Plant for treatment of the C&D waste the waste that
capacity and capacity utilization is generated is used in back filling in low lying areas.
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Issues

Information Sought

Proceeding

2-Muncipal
Solid Waste
Disposal

a. Whatis the process of disposal of
Solid waste

Frog &3 A onscard guidl &Ri
FeTaTe ugd Arf A eT e W a
M el W §eT 9Ed A8l Ugd
woar 2 9er wiexe i @ grr &l
Jdat dfRF—omifas Jdat & wmeEw 9§
SR-T—8R @S Dl [HADY G
qE % UgIANT ST @ 99 qedrd
FS @ defl dv D U THOINROTHO
T6 AT Wl @ [WE oY Ieifie #@E
B IMFTH aTgel JASAT—IAT B Bel
e} foar war @ o @der @
e ¥ dlFe wx @) ¥ TEm
¥ qufed fear o ve1 2 s &=
a1 dwe few ¥ srer o 2 |

b. What is the process status of

movement

treatment of legacy waste in the | farf=f) aw <281 2 |
areas where legacy waste exist
. Whatis the effective plan/action | feTiI=]] d%¢ A&l = |
(time bound) to treat the legacy
waste in all the cities/town
d. How much is the inward waste? | feTil ] d9%c el = |
How much is the recycled/outward waste | Tl ] 4% ial 2 |

3Constructi
on and
Demolition
waste

a. Status of proposed action planned for
construction of treatment plantin all the

cities/town? _m xS ? afx @ frfor
19 fegg freoar @ @ S9 I 9
EWT & SeiATa &) forar oimar ® |

b. How is the waste being disposed at qre40-01 dell dvs @ U dsl

present? frwmer @ TR uifeer  aRwE
AT |

s
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District Magistrate
Tehri Garhwal
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HRIGY,

SWRIFT RYTd s ux G- 310 /LBC- (2023-23) faAr® 02 - ¢
2023 U9 #H0 KT gRT wiidievwur 78 Red § giftrd Qg .ve(0.A No. 200 of .0 4
M.C. Mehta VS Union of India) & iRe aneer fadies 24.11.2023 @ SFuer 4 @ 7
SRIAE F1 avor famgar Fraq dex i 8-

Issues Information Sought / difSd Fa-TT | Proceeeding / TZATEl ]
2. Municipal (a) Per day generation of Solid Waste in each | 075 tonne per day
Solid Waste city/town with in the district. L ot
disposal (b) Quantity of solid Waste treatment per | 0.75 tonne per day '
 day, in each city/town of the district.
(c) The gap in treatment of Solid Waste. Nil -
(d) Legacy waste » and the time bound planto 3000 tonse, Tims bound s
treat legacy waste. l-january 2024,
(e) The manner of utilization of the treated | Pits Based Aerobic Compost 10
waste as well as rejects arising out of Recovery of Recycable &
remediation of legacy waste. Rejection send to Land fili 1 >
(f) Current status of dumping of solid waste wara no. 02 dang d_h;f_‘lhnlp;' .
with reference to location, marg kirtinagar

‘3. Construction | (a) Total Per day generation of C&D Waste 01 tonne per day
and Demolition | within the district.

waste (b) The details of plant established for the Filling in Low lying areas.
treatment of C&D waste Iincluding the |
existing capacity and utilization.

o £ ]

e L\m%w

I%awaﬁﬂ@
District Magistrate
Tehri Garhwal
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THE F 2 - /7 Wiy /202324 Reie 23 oradt 2024
W ¥,
forenfirer #Riey,
feadt Teara |
Rr- 7o v eRa e 78 R g Mosrdorsio 3 R A fa
& I D T | |
LHED]

SR Avgs Avd rfeqd @ w3 q@d- 137 /7 9ffd (2023—24) feEd
Tgare Rl 24 T 2024 B AU F Ho ¥ gRa wlvever 7§ et gRT foamgogeo
(O.ANO. 200 of 2014 M.C. Mehta vs Union of India in the Matter to ganga Pollution and its
cleaning etc.) @ Al ¥ UIRG QY f3AT® 24.11.2023 ¥ Gl ﬁﬁGﬂ W & T gE
fruffa seu w Hora wreR I 2

3T I Hore e} M|

G,
e
FRBRY,
TR GAGd BITAR,
fegd Teare |

Districg\élagistrate

Tehri Garhwal
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Nagar Panchayat kirtinagar

2- Municipal Solid Waste Disposal
(c) The gap in treatment of solid waste.

1 | What is the process of disposal | The solid waste is collected in segregated
of solid waste? manner from every premises by door to door
collection which is later taken to the landfill at
newny sain treaching ground where it is furher
segregated and the untreated waste is dumed in
the dumping yard.
2 | Inkirtinagar where does this The waste after being taken to the disposal site
untreated waste goes? is segregated and the dry waste is compacted

and the wet waste is kept in the pits to make
compost, the remainder is dumped in the
dumping yard.

(d) Legacy waste and the time bound plan to treat legacy waste.,

1 | What is the process status of Legacy wate treatment is done by ULB in the
treatment of legacy waste in the year 2023-24.
areas where legacy waste exists?

2 | What is the effective plan/action Currently, there is no legacy waste in the ULB.
(time bound) to treat the legacy
waste in all the cities/towns?

3- Construction and Demolition waste

1 | Status of proposed action planned | For C&D waste place is being Selected for
for construction of treatment plant | waste disposal.
in all the cities/town? .

2 | How is the waste being disposed at | C&D waste is being disposed at the dump
present? side by the ULB.

S et
Executive Officer

Nagar Panchayat Kirtinagar
Tehri Garhwal

District‘:{agistate
Tehri Garhwal

@
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HTTI—TR T=ad aedre eyl Tedld

go%0— Npchamiyala@gmail.com

RITY F0—01379—253333

o3 o — 164 / Re — ffeww /2022 — 23

GEIC

ISEUEEIR
feed Teare |

foai® 03 THANl 2024

Rg— w0 U wRa Wi 8 foeel 3§ NosME0Te0 (0.A.No.200 of 2014 M.C.Mehta VS

Union of india 3 TIRT MR Ri® 24.11.20238 IFUTEA & 0w H|

AEed

s Riaerd eatea REd Teae @ 93 WEA-310/LBC 1 2023-24)
ﬁzﬁﬂmﬁ?ﬁﬁozmzom?mmﬁwzhmﬁwmm
mwﬁma@w@aﬁammﬁﬁwaﬁﬂé%l

Issues Information Sought Proceeding B
2.Muncipal 1.per day generation of solid | 1. 2 ton per day \
solid waste | waste in each city/town with in

disposal the district

5 Quantity of solid waste
treatment per day in each
city/town of the district.

2. 2 ton per day

3.the gap in treatment of solid
waste.

3.There is no gap

4 Legacy waste and the time
bound plan to treat legacy
waste.

4 There is no legacy wa i
ULB area. GR%) wests I

5 The manner of utilization of
the treated waste as wel as the
rejects arising out  of
remediation of legancy waste.

5.There is no leqgac .
VLB ares. gacy waste I

District Magistrate
Tehri Garhwal



30772

@)

6.Current status of dumping of

solid waste with reference to
location.

6.Current status in NP
chamiyala all ward 100 percent
door to door collection per day.

3.Constrution | 1.Total per day generation of

and C&D waste within the district

Demolition 2.The  Details of plant

waste established for the existing
capacity and capacity
utilization.

1. 0.05 ton per day

2. Nagar panchayat chamiyala
does not have its plant for
treatment of the C&D waste the
waste that is generated is used
in back filling in low lying areas.

I HEIEd @ |al # WeR g ufta 2

Szlepol
D %) E, ;
TR gETga aiRdaTet
feed AT |
Distn'%agistrate
Tehr Garhwal

RIS

. ' a ‘ 33
S %, M
SRR L. i IR PR A g | ~\'" et
K e st RN -.*«‘.n‘lﬁﬁf
MR ERR TR e St
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n | ,
o PRIGI— TR garad aHgre, e Teard |

2o%a amdo €. Email npchamiyalal23@Gmail.com phon/ no -01379253333

.. |®&T |94y /T 9ffy /H0d0%0 / 202324 [RATR PRWEEAY 2024

Jqr 7,
ISEUCEINEGE TS
fegdi(fRedy Teara) |
fRvg— =0 wdlar gRa W@ 7 o) g177 doango weo § A A faw fAdwi @

IAUTAT B T |

HBIY,
SIRIGE g v Brier @ U Wo 137 /M QR (2023—24) feE
AT AT 24 A 2024 @ S A o IS wRa v T faeed
gRT foargovio 0.AN0.200 of 2014 M.C.Mehta vs Union of india in the
Matter to Ganga Pollution and its cleaning etc.) @ #ra # dIRd e
fete 24.11.2023 X wrfe Rvgall o8 aml R EEY e e ¥ R P
U @1 o1 & T
3T SURIGRTFIR X Aged @ dar i wiEe yfva gl
®Ug Uit YR B B Ul Y |
For_—: gediuR
waqdg,
By
SICHIGIRSIEER
YW eI At
g Teard |

D!SUI(M&.Q' Siais

Tehvi Garhwal
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«
Nagar panchayt chamiyala Tehri Garhwal,
2.Municipal Solid Waste disposal
{c}- The gap in treatment of Solid Wast

1| What is the Ehc—s;)-lifcrvs_fz;t—e_-is_cgérl@ct_e-d i?s_ég_n:égé—t_e_d the manner from every premises by
proccss of door to door collection which is later taken to the landfill at mukri, andariya
disposal of solid | (ghansali) where it is further segrcgated and the untreated waste is dumped in
waste the dumping yard.

2 | In chamiyala The wvaste after being taken to the dis};)sal site is segregated and the dry waste
where docs this | is cornpected and the wet waste is kept in the pits to make dumped in the
untreated waste | dumping yard
goes ?

(d) Legacy waste and the time bound plan to treat legacy waste.

in the areas where lagacy waste exists?-

the legacy waste in all the cities/towns?

1| What is the progess status of treatment of legacy waste Legacy waste treatment is done by ulb

in the year 2021-2022.

2| What is the effective plan/ actio—n—(time boun'c_i) to treat Curréﬁ'tl—y. ,There is no legacy waste in

the ulb.

3. Construciion and Demolition waste

1 | status of proposed action planned for
construction of treatment plant in all the

cities/ town? o

2 | How is the waste being d'isposcd at present?‘

| availability . -

Nagar panchayat chamiyala doesn’ t have plant for
treatment of C&D waste because of lack of land

“Currently C&D waste is used for filling of pitsin

road and street paths around the ulb area.

oy —

Executive officer
l(Nagar panchayat chamiyala
Tehri Garhwal (UK)!

District Magistrate

ke (S arhusal
| Aagainweail
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- email:-nagarpanchayattapovan@gmail.com

Adm— S 1S /57ah/ 2023

Jar ¥,

Rrenfrar 78IgY,
feed Teara |

fwg— w0 WS sRa wiewer 7 Ree § AR Nosrgoreo % wRa amewr f&ie 24.11.2023

P T

@ g 5|

femie— © 1/ 2—/2023

TEICA SR v s Praferd e 310/ LBC-I (2023-24) feedt meara fRAi®, 02
fagray 2023 @ Haw ¥ WA @A AU D 6 A @ o Ve 2 |

Issues

Information sought

Proceeding

1Municipal
solid waste
disposal

(a)Per day generation of solid
waste in each city/ town
with in the district.

(b)Quantity of solid waste
treatment per day, in each
city/town of the district.

(c)The gap in treatment. of
solid waste.

(d)Legacy waste and the time
bound plan to treat legacy
waste.

(e) The manner of utilization of
the treated waste as well as
rejects arising out of
remediation of legacy waste.

(f) Current status of dumping of
solid waste with reference to
location.

(a) The ULB has 4 wards, Total
per day generation of waste
from the ULB is 1.5 TPD

(b)Total solid waste being
collected separately (Wet &
Dry) and 1.5 TPD waste has
been Treatment per day

(c) Everyday

(d)No legacy waste is in ULB
area.

(e)No legacy waste in ULB
area.

(f) No dumpsites in ULB area,
the collected segregated
waste has been sent to
Nagarpalika muni ki reti
solid waste management
plant for treatment.

2
construction
and
demolition
waste

(a) Total per day generation of

C&D waste within the
_ district.
(b) The details of plant

established for the treatment
of C&D waste including the
existing  capacity ~ and
capacity utilization.

(a) No C&D waste in ULB
area.

(b) New ULB, no treatment
plant has been constructed
yet, C&D waste collected
from ULB goes to NH sites
for dumping.

sra:qamqﬁmﬁﬁmﬁwﬂfﬂal

ol

TR gETEd aaEd
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email:-nagarpanchayattapovan@gmail.com

gwiec— S48 /NOATZOTAO 20232024 Rt/ /0 4./ 2024 |
Jar ¥,
frenfrer #eiey,
e T |
Rva— o0 TN BRa MR T Reeh Zw Dosrsorao A R A el @ srque @ W |
TRIgY,

R Rvas a19e Srate T W@ 137 /7 SRR (2023-24) ReQ Teare i, wad 24/01/2024 0
;WFﬁﬁmﬁWWﬂéﬁc—ohmmmnéomoﬁmnﬁﬁéwﬁa%mﬁaifbamma?mﬁﬁaaﬁmm
|

Issues information required /aifoa g Proceeding / @T4arél

1- Municipal A- What is the process of disposal A- The ULB has 04 wards; Total per
solid of solid waste? day Wasle generation from the
waste B- What is the process status of ULB is 1.5 TPD. Total solid
treatment of legacy waste in the waste collected scparately
areas where legacy waste exists? (Wet&Dry) and 1.5 TPD wastc
C- What is the effective plan/action has been treatment per day. There
(time bound) to treat the legacy are no dumpsites in the ULB area
waste in all the cities/towns? the collected segregated waste has
D- How much is the inward wastc? been sent to Solid waste
E- How much is the recycled management plant Nagar Palika
/outward waste movement Parishad muni ki reti for

treatment.
B- There is No legacy waste is in the

ULB area.
2- Constructi a- Status of proposed action A- There is no C&D Dumpsite in

on and planned for construction of ULB area.
demolition treatment plant in all the cities / B- New ULB, No treatment plant has
waste town? been constructed yet, C&D waste
b- How is the waste being disposed collected from ULB goes to NH

at present? sites for dumping.

arT: I wEYEy A War F wew A |

Rrur e
TR YA qOad

District :
gistrate
Tehni
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Swachhara
DOWNLOAD SWACHHATA APP o wew RO @ T L . .00 O

~-
Toll Free No.18001804122
%@ 01378-221204 /9412988452
e-mail : eonpgaja@gmail.com
eonpgaja-urban@uk.gov.in

|| PEEE, TR =GR 6, SHYe-feed Tedar ||

U6 454 /sbm/2023-24 R 25 Sa, 2024
Jar #,
Rrenferer,
fegd TTgara |
fawg: @0 Iy sRT wireR 7% Reeh grr Mlamg.uer. # A T Ay & argurer
H =T ¥ |
ARGy,

ISWITd R, M SR I3 AT 137 /7 QAR (2023—24) f&ATH 24
TN, 2024 & AT H 39 R O Frfd qifsd ET 3MEn Her'\ IR AGTD

FHTRIATE! Bqg AR ¥ B |

Her ™ : SURIATTAR
Digitaidy signed by
HARINDER SINGH
Dater2 Qatdh® 1.25
1275048 F05'30'

Distné?\(iagistrate

Tehn Garhwal
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Issues

Information Required / sifoa AT

Proceeding / wrdardt

2.Municipal
Solid Waste

a. What is the process of disposal of solid
waste?

gﬁmzﬂ%%%ﬂawﬂaﬂﬂd%@wﬂm%mﬂ%ﬂﬁﬂﬂ
TAARG T Wed ISHSAW If G el FoR) ¥ SR—T—SR FHSl THAGR
fvar S 81 TR @ R Wil W gger aed 78 g9 uT @ 98 9giRe iy @ gRr A
Il & HEAH A THADRY IR G BN A @ o1 el 8| s gvamE a2 I adwE
H Te-wrdl Aiex qrf saferd s #feRae Readt $AfE(MRF) a& o wian 2
TRl W IS B BT IAITH A AT TR Bel X ol Wl & 0§ FrgeR B
T | BT w) RS & g i fear o wer @1 GRe 52 B eure fiew §
STeTl ST & | 6T & IR, e de el IguSaw At @ i aeiE ad @ @
arT fAaRa fsar wmar 21

movement?

c. what is the process status of treatment of  [forTl I%e T2 & |
legacy waste in the areas where legacy waste

exist?

d.what is the effective plan / acton (time forlY O 98 2
bound) to treat the legacy waste in all the

cities/town?

e.How much is the inward waste? ol 9 78 2|
h.how much is the recycled/outward waste  |forT{ 9%¢ 921 & |

3.Constructioin
and Demolition
waste

a.status of proposed action planned for
construction of treatement plant in all the
cites/town?

=g gau e ¥ fag my fdat & AFEK 1. Processing plant (geo-tagged) must for >10 Lakh
population cities 2. Processing will also cover C  &D waste re -used for non -constructional

applications —fillling of plinth & basement etc, TR AFHTT FTE &5 FTH! BreT 2| TR
Fmtor o st srafie i wen st = St ¥1 At B fafor o R sl e € @ S
SRl | 9% fae @R S g0 @ sRme w frn s ¥ af et ¥ o o i e e
STrar ® At e g e R | Nﬁmﬂ%ﬂmﬁzﬁiw.ﬂﬁ@%dﬂwﬁ%mﬁﬁ
S ST ST 81 3 e ) e St R Y awi A S o wwar Y s W @ R #) esiah
B arelt & fy we WO S s 2 )

b.How is the waste being disposed at

UM} Sl fmior e & grr o arge A @ fafea fear mar 1

Digitally signed by
W HARNNDER SINGH
3 T8t HITAH T
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i ' e-mail : eonpgaja@gmail.com
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\ ........

NV wﬂaﬂ TR UERd, o7, SUE-feed) Tear ||

LG 366 /HNE I ¥90/2023-2024 s 04 REw,2023

( ) BT e O
i
|

ﬁ ﬁ Admjoe) LB ‘
e, ‘\/ i
el Trgara | 290 .

/2 f/?%
fawa - w0 I BRa widreeer, =1 Rl § A Genguer(0.A. No. 200 of 2014
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TEIGY,
SWRIGT favae HuaT U Hraferg o= wear 310 e d 02 f3ww,2023 &7 A=
YBUT B B HUT DITTY | .
S D AU A 39 o 9 wrfaa fmgeil @ srured & @ Her

T PR AGYYS PRIAE] ag AdT § ATe} U A W <@ B
MWX‘

TR 9T, TSIT

District Magistrate
Tehri Garhwe!
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Office Of the Nagar Panchayat Gaja (Tehri Garhwal)

Issues

Information Sought / FifFa A

Proceeding / Hrdas!

. Municipal Solid
{aste Disposal

(a) Par day generation of Solid waste in

waste as well as rejects arising out of
remediation of legacy waste.

0.9 MTD
each city / town with in the district.
(b) Quantity of Solid waste treatment per (0.9 MTD
day, in each city / town of the district
(¢) The Gap in treatment of Solid Waste. NIL
(Nagar Panchayat Area only 1.07 Sqm. and population as par
cences 2011 2098)
(d) Legacy waste and the time bound plan |NIL
to treat legacy waste.
(e) The manner of utilization of the treated |N.A

(f) Current status of dumping of solid waste
with reference to location.

Solid waste is not dumped.

.Construction
nd Demolitions
/aste.

(a) Total per day generation of C&D Waste
within the district

0.68

(b) The details of plant established for the treatr

C&D waste is found in very small quantities in urban
local bodies. If there is a call for C&D waste from
someone, it is only soil. At present, it is not
necessary to make a plént with a population of less
than 1 lakh. In the urban local body, if C&D waste
which is mostly received in the form of soil, the
Nagar Panchayat has to fill the solid waste land

which is to be transfe&ed.

r Panthgyat Gaja
Distt.- Tehri Garhwal (U.K.)

District Magistrate
Tehri Garhwal
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e

- 310 / Taiodiodio—1(2023—24) / feomo,fR=Td 2.12.2023
Tie— 5|90 /Riowoofeo /415 /202324, feria— 1§~ .12.2023

- w0 sy sRa wiever 7€ Rl 3§ doamdogeio (A.O N0-200 Of 2014 M.C
Mehta vs union of india ¥ wiRa I3y fRid 24.112023 & I B T 7|

AR,

o g BRa wiitrewer =E faeel § dosmdoraio A.O N0-200 Of 2014 M.C
'Mehta vs union of india % wRa smewr RAi® 24112028 & U & waH A A T3
et & o9 § 9 T g@ feaq 8-

Issue information sought/aiftsa | W fawmT Hrdarer / proceeding
R el
5 Regalation e If the flood plain | o RieE | (1)oFus feed Teare #
of flood zone has been e vt SN (@ foreRy wR)-
plain zone demarcated and R ﬁ quél'wﬁ:—m
the extent of é(z)frm qﬁ (c )
encroachment on @{‘q gremare 7
the ﬂoqd plain (ﬂa)ﬂnﬁ“\'%h(a‘r—ﬁ famr) @i
e W e 7 ¥ AT H b |
district. (a)srerpT=1(@AT R
R)TR SH A TATANT TF |
e The details of QeieT it gof & gar 2|
direct  discharge (2)SuRe Wg?ﬁ qel Wa‘;
of pollutants by HferHeT ECED
the encroachers W frdes st o

by the slide og the gl

tributaries in the
. ¢ feed

district.
E:\Irrigation\IRRIGATION DEPARTMENT\I.D.NEW TEHRI\LATTER\2023-24\FtOOD.docx

Distn\é[ Magistrate
Tehri Garhwal
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;«r
fegdl Teard | "I())M ZZ
fowg - 710 T &Ra wiieRy 7% e § A dloamgo Telo (0.A'NO. 200 Of
2014 M.C Mehta VS Union Of India) § TR 3meer faaTd 24.11.2023 @
UTE & T H |
HRIgy,
SRITd fvgs foren wrafdy @ v q@n 310 /LBC  (2023-24) fegwt Traarel
Rt 02 RmR 2023 @1 G TV IR BT BE BN (oD RT AT PR AT € B
10 I &Ra widewy 7€ RReeh # A doamg0 Telo (0.4 NO. 200 Of 2014 M.C Mehta
VS Union Of India ) ¥ A0 ¥ gRa WiaRvr g1 feTd 24.11.2023 B 3r<w ik fhd

T & R vawed R & wefg Rivg e 06 @M &, @ Qe 9@l T g

01 02 03 B

I | o9R # o R R # | wug W9 fufeew @R @ R @1 &
6. Bio | TG @1 el IUIe | A Sedre 60 K.g |

Medical (A). The Per Day Total | The Total estimated daily production of
Waste (cq | Generation of Bio Medical | pio Vedical Waste in the District is 60k.g |
Riftrear Waste in the District
afr) |0 SveR ok Fved @ | R Rfdce dwe)/ Sufver e |
| R | WETR  ORd AF0RI0d< / WoI0d=1 |

(B).The Manner of its |d@MR&d dw & f[AwRY M/S M.P.CC &
Treatment And Disposal | 7% ¥ a1 ST € T ST @) 3 ITd=
afe g&Eal § Deep Burial @ 7rad I
fewio foran 9 2 |

In DH baurari /SDH narendranagar/all CHC
/PHC Bio medical waste Disposal is done
By M.P.C.C and in other medical units
of district it is done through deep

burial.
: of Priare! & Ufud |
S CRIDA IS & Jﬁ/%n
= ;
Ve feedl meard |

District gistrate
Tehri Garhwal
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Tehn'Garhwal
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4M Gmall DM Tehri <dmtehri@gmail.com>
NGT Urgent
ED TC <hoptc@thdc.co.in> Fri, Dec 8, 2023 at 3:09 PM

To: dmtehri@gmail.com

Cc: Laxmi Prasad Joshi ED <Ipjoshi@thdc.co.in>, Virendra Singh <omsemhm.safety@thdc.co.in>, Vipin Saklani DGM
<vipinsaklani@thdc.co.in>

Dear Sir,

In refe'rence to issue at point no. 8 regarding maintaining and complying with the prescribed minimum 15% of flow of
water in the river Ganga and its tributaries by concerned hydro project, it is to submit that in compliance to NGT order
dated 09.08.2017 details of daily inflow and outflow at Tehri HPP for the entire preceding month is sent to Nodal

Officer; the Managing Director, UJVNL, GMS Road, Dehradun in the 1st week of every month. Report till the month of
Nov-2023 has been sent to UJVNL.

Itis also to submit that daily outflow from Tehri dam is always maintained more than 15% of the inflow

e 9fed,

sfferamsit Few®s (TC & APP)-TfRIae™
oS 33 fafies

HITRUTRY feest Teard-249124
+91-1376-236312

From: dmtehri@gmail.com

To: "ED TC" <hoptc@thdc.co.in>, "Amar Nath Tripathy" <antripathy@thdc.co.in>
Sent: Thursday, December 7, 2023 11:06:11 AM

Subject: NGT Urgent

[Quoted text hidden]

D;sm%gistrate
Tehri Garhwal
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‘) THDC INDIA LIMITED

(M WP QB U, AXHR BT AYH SUHH)
(A Joint venture of Govt, of India & Govt. of UP)

In reference to letter dated 06.09.2023 regarding compliance of directions passed by the l
Hon’ble National Green Tribunal, Principal Bench, New Delhi in PIL (O.A. No. 200 of 2014-

M.C. Mehta’s matter related to The Ganga Pollution and its cleaning etc. the submission

of Tehri/Koteshwar HEP(THDCIL) for page no. 07, issue no. 3 of Bhagirathi Basin is as
follows:- s

THDCIL is always releasing water from its Tehri Hydro Power Complex consisting of Tehri
HPP and Koteshwar HEP adhering to e-flow gazette notification issued on 10.10.2018.
Further, CWC provide discharge to be released, considering requirement of irrigation and
drinking water in the downstream from Tehri/Koteshwar HEPs which is more than the
flow requirement as specified by NGT.

Submitted please.

LT —
P/ﬂs\*\\\\v}

(Abhishek Gaur)
GM (Planning)
THDCIL, Tehri

Distlfct»é ,

. agls
Tehy Ga’hwg[ate
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THDC INDIA LIMITED

(IR WRBR G T 7, OB BT AYeH SUHH)
(A Joint venture of Govt. of India & Govt. of UP)

Catchment Area Treatment (CAT)

THDC was initially carrying out Catchment Area Treatment (CAT) in the catchment of ‘high’
and ‘very high' erodability classification based on the earlier CAT Plan formulated by the
State Forest Deptt. Under which an area of 22,746 Ha. was treated up to March’94.
Subsequently, it was decided to treat only the direct draining catchment of ‘high’ and ‘very
high’ erosion class, based on the satellite imageries. Accordingly, a CAT Plan, 1994 was
formulated for the treatment of an additional catchment area of 13500 Ha. in addition to
area treated earlier.

Based on the recommendations of Hanumantha Rao Committee (HRC) it was decided by
the Govt. in Dec'98, that the project would undertake CAT in the entire degraded
catchment, in areas of ‘high’ and ‘very high’ erosion class, after excluding the areas already
treated. The total degraded area to be treated was 52,204 ha. The entire area of 52,204 ha.
including 44157 ha. of forest land and 8047 ha. of agricultural land has been treated. The

total works in the 52204 ha. of area have been completed under the Tehri Dam Catchment
Area Treatment Plan .

AV
(Abhishek Gaur)
GM (Planning)
THDCIL, Tehri

Distn’ax{!agistrate

Tehn Garhwal




